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RESOLUTION RE FIVE YEAR
PLAN

The Prbe m n‘ ?lllster of
KExteraa) awakar
Nehrw): | beg to move

“This House vecords I‘s .:neral
approval of the principles, obhjectl-
ves and programme of icvelop-
ment contained in the Five Year
Plan as prepared by the Planning
Commission,

In moving this resotution. I have a
feeling. first of all, o!f the stage of a
journey being completed. of a duly
done. and if | may say so. weil done.
and at the same time I hawve another
and more powerful scnsation of a har-
der duty and more dificult work
ahead. of another -journey immediate-
iy to be undertaken. because ultima-
teiy there are no resting places in the
journey we have undertaken

So far as this present #Pisn is con-
cerned. it may be said to huive had its
beginoing in preparation wren the
Planning Commission first cmne into
existence. Of course. much thought
had been gwen to this jyuestion eof
Planning in Indis even and
discussions had laken place in ths
very House or the Parliament before.
But this particular attempt was begun
when this Planning Commissinon canre
into existence two and a half years
ago Now. perhaps. | may sieak in this
matter without any offence agsinst
modesty. because my own coznectlun
with the Planning Commission, though
intimate. bpevertheless, was one
which the burden of work fell llghlly
upon me. Others carried the burden.
and therefore if { may praise that
work. I do not pralas myself or what
I have done in regari to it. Therefore
I said I can speak a little 1n,cre free}
about that matter than if [ had rivself
been possibly a reciplent of that
praise.

The Planning Commission., snd as
such tbe stafl of the Planning Com-
misdon —wben 1 say the swaff. I in-
rlude all the membury of it. whatever
their degree or status might be—Ddave
worked very hard. very _vnscieptlous-
ly. vexy and with something
of the crusading spirit. In preparing
this Plan.

I should like. therefore to ply my
tribute to theyn, not merely
tribute without knowledge hut
due knowledge of what they have
done. And that. if [ may s2y so, peed
not necessarily have any relation to
what we may agree dlu:ne with
arv ~orticular cn:ptar rticular
part ~f ~¢ Report. Th was, in
n eanse. the first of m kind. certainly
the first of its kind so far as we were
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concerned. and I think we tnight justi-

1iably say that in this particular comn-
text it wes the first fts kind any-
where. W ‘aow very well, of cuurse,
that plan!: i became well known ancl
rather fash.onable ever since over 20
years ago when the fArst Five Year
Plsn of the Soviet Union ¢sme into the
fleld and was much talked sbout.
Gractually plannlng became a {ejutar
subject for people to talk rbout,
though very often those who talked
about it. taiked perhaps without really
ugdersnndinl what they were talking
about.

What 1 mean is this, People talk
about planning sometimes i limited
spheres. Of cuurse. there can be plann-
ing for a nation, it is something infini-
telv more than that planning in blits
and spurts here and there. It decumen
an in‘cgrated way o! approwching this
questin:y of a nation’s manifold activi-
the differcnce in the way cof
our I roach and the way ¢{ tbe old
Sovizst approach—] am not comparing

® the two. | am merely mentioning {1—

has been a certain  difterence in our
‘objecuva. somewhat. though not per-
haps so great ul::mately as might be
thought. but much more 30 in the me-
thods adopted. And in view of the fact
that we function under a democratic
set up which we have dellberately ad-
nted and tn vur Constitu-
tion and in this Parliament. nutura’ly
any planning that takes place niust be
within that set up and a0 Planning
Cnmmission has any right to 2o about
producing something which has no re-
lation to our Constitution or the set _
up under which we are functionlng.

Now. that puts certain self-lmposed
limitations on a plan. but 1 would like
to that those limitatlons are not
final limitatlons. And I do not think it
would be right to say that that desmoo-
ratic functioning recemsarily puts any
limitations at all. It may n‘eke the
way a little more difficult: the piruce-
dure adopted may be a little more
complicated. But a democratic ret up.
properly worked. should permit nf any-
thing that we desire to be dnne. And.
poc,blly. that. 1 suppose, is the justi-
fication of that democvatic set up,
apart from other justifications, that
what it does. even though it uight take
a little more time. it does perha
build on more firm foundation and
particular. 1t builds on a fnundation of
an individual, and not en
ting the Individual. However. that Is
not a point I wish to labour. What [
wish tn say Is that accepting the de-
mocvatic setup a~d acrepting the fune-
tioning nf this Parliament etc. we
must this on that dasds.
We have made a Constitution and we
shouid abide by that Coustitution.
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Nevesthelam ist it not be sald that
that Coastitution, every part of it,
every chapter and corner of it is
someaihing that 15 s0 sacrosaoct that
it cannot be changed it the needs of
the country or the nation so desire. Un-
duuuvieqly it can be changed wherever
necessary, not lightly but after full
thougnl, if it is tnought that that part
o0f the Const.tution comes in the way
of tue nation's progress But, general-
ly speaking. we have to plan in ac-
cordance with that Constitution.

Resolution re

Now this Plan was produced. or ra-
ther the parent of it—the Draft Out-
line—was placed before the c(vuniry a
littie over a year ago and placed be-
fore this Parilament also. and it was
approved generally by Pagliamnent then
and It has been the subject of appro-
val and criticism and, to 1 slight ex-
tent, condemnation in certain parts
but much more so of approval general-
ly alt over the country
year. And the Planning Cummission
has profited greatly by that criticism
and even by the partial condemnation
of parts of the Plan. that nas been

laced before it. 1 doubt if there has

n greater consultation of various,
not only organisations. narties. States.
but opinions, viewpolats etc. I doubt if
there has been a greater coasuitation
of the various elements iuat go to
make up the nation’s life anywhere In
this matter than we have had in this
particular Plan during ‘he last year
and a quarter. In that sense., there-
fore. it might be said to be n>! the pro-
duction of flve or six members of the
Planning Commission. bLut rcther o
joint effort In which a large nact of ‘the
nation has taken part and. therefore, it
represents something much :ore than
the opinions of the members of the
Planning Commission. They had to
deal with a very difficult problem. Of
course. the country is big, but zpart
from the bigness of the ‘ouniry. we
had to deal with a federal .'ructure—
the Centre and the great States, and
the varlous States also divided in
varlous degrees. We have to deal with
an economy which is in many ways a
very backward economy. We have to
suffer the consequences of past acts
and many things that have bappened
in the past. We have to deal with a
new 3oclal consciousness which s very
desirable. Wehave to deal with gTeat
ambitions. which we all share. to pro-
gress rapidly and we have to deal with
limited resources to further those
great ambitions. We have had to. and
have to. deal with, looking .at the
world in a period of storm and trial
and crisls and change, and generally
speaking, dlisaster round the corper.
We have to deal in India often enough
with thinking In old ruts., withr some-
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times superstitions and ciilooks which
come in the way of progtess. We Leve
to deal even, 11 1 may say s¢ with all
respect, with the retormer of yester-
day lwho 15 a ccfmservatéve today! R 'the
revolutionary of yesterday forgetting
that today is different from y-tgndv
In other words, we had to deal with a
dynamic and live situation, ever
changing. which could not be resolved
by any dagma, whether of religion or,
ol ecvuomic or, of anyihing else.

Apart from that fact. when you
deal with a great country like India,
you bave to deal with India only and
not with any other country or the
conditions that exist in any other
country and try to repeat them here.
Of course, there are certain princi-
ples, certain ideals. certain objectives
which hold for wvarious countries,
which hold for varinus aRes tco. they
do not change. India herself has re-
presented various Principles of that

and I hope she will hold to them,
while, at the same time, I hope and
say that with emphasis, that she
will give up a large number of su-
gerstz’tions and evil ways of old which
ave impeded her growth and whbich
are taken advantage of even today to
divert people from the principal sub-
jects that we should consider here.
So. for all this acalgumn and variety
that we have in India, we have to
form a plan for future progress,
And. when I think of this for a mo
ment. I forget these two heavy and
fat volumes of the Report of the Plan-
ning Commission and something much
vaster comes before me. the mighty
theme of a nation building itself, re-
makmg itself, all of us working to-
gether to make a new India—-that is
a big job—-all of us working togetlrer,
not abstractly for a nation but for
the 360 million people as individuals
or as groups going abead.

In fact. we are irying tocatchup as
far as we cag with the Industrial Revolu-
tion which” came long years ago in
western countries and made great
changes in the course of a cen
or more, avhlch ultimately has branch-
ed off in two directions from the same
tree, if I may say so, the two
tions at present being represented
by the very high degree of technolo-

cal development represented by the
Unilted States of America and other
represented by the Soviet Union,
branches of the same tree even though
they might quarre! with each other,
Now, this Industrial Revolution has
a long history in the past and we are
apt to think in terms of European
history when we look at India. Why
we should repeat the errars of the
past is not clear to me. Obvloualy
we have to learn from the past and
avoid these errors.
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Now, we talk in terms of indus-
trislisation and it is obvious to me
that we have to industrialise india
as rapidly as poasible. And, whem §
use the word ‘tndustrialise’ I include,
of course, in it all kinds of Industry,
majar. middling, small. village and

cottage, step that we
can t iz  the industriaiisation
of the <«ountty can absordb only

—bv any ramputatiorn  vnu itke—a
sma’l part of the population of this
country in the next ten. twenty or
even thirty years. put it whatever you
like. Yet hundreds of miliions re-
main over who will be employed
chicfli* in agricuiture but who. also
have to be employed in smaller in-
dustries. in cottage industrieg and the
like. And. therefore 'he impertance
of village and cottage industries. I
think. the argument that often takes
place. the argument of big industry
versus cottage industry and vtllage
tndustry is rather mis<conceived ; -f
have no doubt at all that without the
development of major industry in this
country. we cannot raise our evels
of existence. In fact. I will go fur-
ther: We cannot remain a frec ocoun-
try because certsin things are essen-
tial to freedom. Defence—leave out
other tbings—-wbich if we do have.
we cannot remein a free counbyy,
Therefore, we have to develog indus-
try in tbhst major waylsbut always
remembering that all ‘development
of industry in that major way does
not by itself so!ve the problem of
the hundreds of millions of this coun-
try and we have to increase the smal-
ler village industry and cottage io-
dustry in a big way also remmembering
that in trying to develop Industcy,
blg or small, we do not forget the
hurnan factor. We are not out mere-
ly to get more money and more
on. We want not merely
uction but ultimately we
want human beings In this
country with greater opportudities
not only economic and the rest but at
other leveis also. We have seen in
other countries that economic growtb
by itself does not pecrmarily mean
human growth, does not
mean national growth. So. we have
to keen thic oarticular picture and not
think that the owilr of the natlon
comes men!r from the sbouting that
takes place In the market places and
the stock exchgnges of the country.
¢ 80, to balance all these, to produce
" some kind of integrated plan for the
econnmic growth of the ~ountry, for
the growth nf the i{ndfvidual, for
greater opportunities to every (ndivi-
dual. for the grester freedom of the

omore

country. you have to do all this within'

ork of political democracy.

the frarmgew
ultimately of

Political demncracy,

15 DECEMBBR 1952

Five Year Plan

2378

if it succecus i produci

theso results. It it does not, poil
cal democracy will yield place to
some other form of ecomomic or
social atructure, does not matter how
much any of us fike it or not. Ui-
timately. it is sesults that will decide
the fate of what structure we may
adopt in this country or in any coun-
try of the world. When we talk of
political democracy we must remem-
ber that it Is ceasing to have that
particular significance which it had,
say. in the 19th century. Political de-
mocracy, if it |s o have any mean-
ing must gradually. or, {f you like,
rapidly lead to ecomomic democracy.
Without that, if there is great inegua-
lity in the ‘tountry, all the political
demacracy and all the eduilt suffrage
in the world does not bring about the
real essence of democracy. There-
fore. your objective has W be—call
it economic democracy, call it the
putting an end to all these great diffe-
rences between class and
bringlng about of more equality. and
a more unitary society. Iln other
words. it has gradually to put an end
to the various classes that subsist and
ultimately develop into a classless
socicty. That may be a littlie far off,
1 do n:t ke, But you must keep
that in view. ~

Now, it is clear that
proach that by way of conflict and
violence. so far as this country fs
concerned. We have achieved many
things by way of peace and there is
no particuiar reason why we should
give that up and go into violent me-
thods. There is a very particular
reason why we should not do so bhe-
cause I am Quile convinced that, how-
ever high our ideals might be. and
our objectives. if we ry to solve shem
by metbeds of violence. it will delay
matters vex greatly. 1t will help the

wth of the very evils that we are

ting against. India is not only a

country. but a cmtry, and
if anyoue takes to the sword, he will
inevitably be met by the sword of
someone else. Therefore. it becomes
a clash between swords. or violence,
and all the limted energies of the
nation are destroyed !n that process
or greatly lessened.

P.M.

course, will only . stity itself or be
justifed

u cannot ap-

/Now. the methnd of veaceful nro-

gresa is 2 method ultimately of demo-
cratic progress. But keeping in mind
the ultimate alm of smocratle
thought. {t is not enough ~= -+« to
say that we have given votc: to all,
anAd let the rest remaln. The ultimate
afm s economir emocracy. The ul-
timate aim {s putting an end fo these
great differencexs between the rich
and the poor. the people who have op-
portunities and those who have none
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or very little. That must be lept in
mind. In the ultimate analysis, every-
thing that comes in the way of that
aim must be removed—removed In a
friendly way; removed in a co-opera-
tive way; removed by State pressure:
removed by law—because nothing
should be allowed ultimately to come
in the way of your achieving that
sorial objective.

\ ~80. a plan of this type is not
merely the putting up of a number

of factories here and there; not mere-'

ly showing greater production here
and there—which Is necessary, of

course-~but something more with a°

deeper signrificance; something aiming
‘at a certaln kind of structure of so-
Clety t you want graduaily to de-
velop, ¥'Of course. you and 1 cannot
lay down what will hap or what
the next generation might do. You
and I cannot even n{ what the next
generation will be ike. In these
da.ss of very rapid technological ad-
vance, no man knows what the world
wculd be like some time hence. We
ar» technologically backward. There-
fore. sometimes when we discuss big
problems. we discuss them—if 1 may
say so with all respect—in a rather
static way, forgetting that the very
ground underneath our feet Is chang-
ing or sippinf mway. Unless we move
with it. we may tumble over or be left
dehind. The enormous pace of tech-
nological advance cver sinee the In-
dustrial Revolution is generally known
and appreclated. but nevertheless we
are not emotionally aware of what is
happenlng from day to day, and it
may well be that in the course of the
next ten years, or twenty years, or

more, this technolo ical advance
mlght change the who t of the
thilngs in the world. and at affects

the !ife of human beings tremen-
dongly, Tt affects their thinking. It
affects their economic structure. It
aftects their sncial structure. Ultimate-
ly. it affects their political structure
alsn. Anyvthind may come. We can-
not hind the future. For the present,
we have to deal with facts as they
are.

But I mention these broader factors.
so that our mind must have that
dynamlc 1uallty. that quality of vision,

that revolutionary quality which not
only the average laymen, but even
our exoerts—whcther they =are eco-

nomlsts, or even p

have become very static in thelr ap-
proi+h. 1 do not <ee this mighty
change. We talk of revolutions and
think ocrhaps that a revolution 18 a
process where you can break each
other’'s head. That is not a revolu-
tion. It may be or may not be--that
is a side show. Good or bad, a re-
voluilan is somethlng which changes
fun-iamentally the structure—politlcal
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and cconc:nlc—onf the society, so that
with this background we have to take
into consideration this first attempt
of ours to make a plan.

Naturally, it is not getfeét. 1 do
not clalm perfection. Perfection is a
big word. 1 think that it is quite
easy to pick holes in it. It is quite
easy to demonstrate that it is wrong
somewhere or not right elsewhere, or
that much could have been done. or
somethin% which could have been said

has not been s 3, or that something
which neeg nu: have been said has
been said. and so on. All this can be
done. and no doubt will be done, 1
have no doubt that after it has been
done. the Planning Commission itself
may like to profit by what has been
said. But look at it in this broader
context and not from the point of
view of more criticism. This is the
first attempt in India to bring this
whole picture of India—agricultural,
industrial. social, economic etc. etc.—
into one framework of thinking. That
is a very important tbing, and 1 say
iha* e1v>» if that thinking is wrong
partly here and there—even then, it
is a tremendous thing attempted and
done. It has made not only those
who have participated in it. not only
Meoembers of this House who have to
deal with thece big maztters. but to
some extent the w'hole country ‘“plan-
ning—conscious”. It has made them
think of this country as a whole. be-
cause | do thirrk thot one of the big-
eest things in 'his country at present
is for ux tn make the couniry which
is politically ‘:nited and which is in
many other ways united but which is
not vet mentally and emotional!y uni-
ted to that extent to be united in that
respect also. We often g0, off at tan-
gents. whether they are” provincial
tane ‘wts. whether thev sre communal
or relegious tangents, whetber they are
caste tangents. or vrhether they are all
kinds nf other things. We do not
have that emotional awareness of the
unity of the eour‘ry which we should
have. It is plrining and viewing
these prob'ems as a whole that will
help creatly in producing that emo.
tional awareness of cur problems as
a whole anart from our separate pYo-
blems in our villages or districts or
even provinces. Therefore. the mere
act of this plarning the mere act of
having aporoached th’s question In
this way and produced a recort of this
type ls something for which we might,
1 think, congratulate ourselves.

Remember this. When we  talked
about plannilng two or three years
ago. vowerful voices were raised
acalnst it. The idea of planning. to
some people, was just helpng induse
try. by let us say, tariffs or glving
them money etc, and leaving it to
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them to do what they like. They did
not like being controlled in any way.
While the essence of planning is this
broad picture of some kind of con-
trol of the whole economy of the
country. this Plan talks about a pub-
lic sector and a private sector. But
the House must remember and every-
body should remember. that the pri-
vate sector is going to be a control-
led sector aiso. not of course to the
same extent, but it will have to be
a controlled sector in many ways and
an increasingly controlled sector as
time goes on. It may be controlled,
of course. in regard to the dividends
and the profits that it makes, but it
will have to be something more than
that. because we have to controi the
strategic points of the economy of the
country. and this report—rightly I
think—is cautious about many
matiers. But if you read it carefully,
you will find that it has stated what
can be done and what should be done
without definitely saying “Do it. be-
cause it has left the door open”. Take
important subjects like banking and
insurance. They are highly impor-
tant in the economy of a country.
Strategicaily, they must be controlled
in any economy. Well, how to do it,
snd what to do etc. have not been
dealt with, because the Planning Com-
mission did not think itself justified
in laying down the details. But if
you read the earlier chapters of this
report, the Planning Commission has
said that these are important and
these have to be kept in view and
steps will have to be taken to bring
them in some form or other under
control so as to fit in them more and
more within the purview and sphere
of a controlled economy.

Sc. this Plan suggests something
definite to be done and also suggests
many other things which can be done
ana should be done, but it does not
go into details as to how it should be
done or when It should be done. That,
of course, can be done during the
period of the Plan. and not afterwards,
because after all the method of plan-
ning or the method of working out a
plan is ultimately the method of trial
and error The best of us can only see
dimly into the future. if at all. We
can proceed by

mately. vou have tn deal not with
steel and cement and things that you
can measure. but you have to deal
with 360 wmillion individual human
heings in th's country. each difterent
from the other. 27 the statisticians
in the world and all the economists in
the world ecannot sav what a multl-
tnde of individuals may or may not
feel. or may or mav not dn. You
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have to proceed by the method of
trial and error. I have no doubt that
wiien the time comes for a second
Five Year Plan, we would be in a
far better position, and on far firmer
ground. because we would have gone
through this process of thinking and
what will follow from it. Agein, the
process of working and trying to build
according to this Plan would have
been there. and we would have learnt
much bv it. The second Plan there-
fore will be a much more effective
and far-reaching Plan. based on
greater knowledge, and derived not
from theory but from practice

Now. remember this also, that we
call this a Five Year Plan. but two
vears out of the five are over. There-
fore. it really is a plan for the next
three years or so. We st-rted with
this Plan under certain limitalions,
because we had to accept what was
dnne. We did not start from scratch.
We had to accept them. Our re-
sources were tied up with things that
were done: we had to accept that
naturally. and with the balance of
resources left we had to deal with
the next period.

So that this Five Year Plan is part-
ly in action and it would be over in
the next three years or so. Also re-

mber that +this Plan is essentially

if I may s'say so—n  preparatory
plan for greater and more rapid pro-
gress in future. As I raid. the second
Five Year Plan. if we build our
foundations well. could proceed at a
much faster pace. or rate of progress
than we have indicated here,yy We
have indicated the various aces.
People calculate them in their own
way. Some people say it is too slow
a rate. Others ask: ‘“Can you do
1t?—it is too fast” It is based on in-
telligent anticipations and calcula-
tions. If we can better it. certainly
we will try to better it.

We talk about industrialisation.
You will see in the earlier Chapters
certain figures are given as to how
much will go to industry, how much
to agriculture, how much to social
service. transport and the rest. In-
dustry does not seem to come very
well off in, that picture. Agriculture
takes a at deal. As far as I re-
membep” ircigation takes a very big

}'sum, e attach the greatest impor-

tance to industry, but we attach, if 1

" may say so. greater importance in the

present context to agriculture and
fond. and other matters pertaining to
agriculture. because if we do not have
our agricultural foundation strong
then the industry we seek to build
will not be on a strong basis. Apart
from that fact. in the country as ft
{s situated today. if our food front
cracks up everything cracks. So, we
have to keep a strong food front; we
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dare not weaken it. It our agricul-
ture, as we hope, becomes strong.y
entrenched and is in a good way then
it becomes relatively easy for us to go
faster on the industrial front, while
ii we try to go faster in regard to our
industry now and leave agriculture
in a weak conditlon, we make in-
dustry weaken still. Therefore. first
attention has been given to agricul-
ture and food and I think it is quite
essential in a country like India at the
present moment.

indus-

"But even so, certain basic
tries. key industries, have been
thought of and brought in. The basic

thing even for the development of in-
riustry is power—electric power. You
cznnot develop industry. or anything,
1niess you have adequate: power. You
can judge the progress made by any
~rouniry 5y how much electric power it

has. That is a good test of the grow-
th of any country. Now. we will
get electric power by these various
hydro-electric schemes, river valley
schemes. multi-purpose schemes and
the like.

1 do not propose to go througl these
two big volumes in my preliminary
remarks. I have no doubt that hon.
Members would be studying them
with great care, and make their sug-
gestions in the course of the debate.
If 1 may suggest with all respect,
the Chapters that might be studied
more than the others and might be
dealt with in debate more than the
others are the earlier chapters which

lay down the general approach. the
principles. the objectives and the
structure of the Plan—the first four

Chapters and if you like a few others.
The rest. though very important, is
after ali working out the details of
that and no Parliament can sit down
to work out details or prioritics, Par-
liament must lay down the objectives.

the general structure. that we should :

follow.

So. I submit, Sir, that in approa-
ching this question we should bear
these general principles and objectives
in mitd. We should determine the
methods. If I may say so, or if you
like, we have already determined the
methods and we are working along
these methods—that is the general
democratic approach to this problem.
Although this is so, I wish to make it
perfectly clear what our conception
of democracy is. It is not limited
to political democracy. We do not
think that democracy means, as is
sometimes said in some other coun-
tries. what is called laissez faire
doctrine in economics. That doctrine
may remain in some people’s mind
sti.l. But as a mgtter of fact it is
almost as dead as the nineteenth
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century which produced it—dead even
in the countries where people talk
bout it most. It is totally unsuited
o the conditions in the world today.
In any event, so far as we in India
are concerned. we reject it completely.
We are not going to have anything to .
do with it.

That does not mean, of course, that
the State is taking charge of every-
thing. The State is not, because we
have a public sector and a private
sector. But. as I said, the private
sector itself which we wish to en~
courage must fit in with controlled
economy. In that sense its freedom
of enterprise will be somewhat limit-
ed. Now, in this context, I would ask
this House to consider this plan.

This Plan—I am not going into
figures—provides for two thousand
and odd crores of rupees—about

several hundreds crores more than pro-
vided for in the Draft Plan. There is a
big gap between the estimate of our
resources and the Rs. 2,000 crores. It
is hoped that we may be able perhaps
to find more resources. We may get
some help from outside We have
got some already. Some hon. Mem-
bers have occasionally expressed their
fear that this helo fronm: outside may
interfere with our freedom as to what.
we should do and should not do in

this country. Well it is perfectly
true that when in any matter one
depends upon an outside authority,

to that extent there is a risk., If we
depend on outside authorities, let
us say, to supply us with weapons of
war for our army. well, to some ex-
tent, there is risk—whatever it may
be. If we depend for our economic
advancement on other countries, well,
we are depending on them. And I am

quite clear in my own mind that I
would rather wish that our advance
was siower than we become depen-

dent on the aid of other countries.

Having said that, I really do not
see why we should be afraid, provided
we are strong enough ourselves, of
taxine rhis type of aid from other coun-
rries whi:h obviouslv helpsus to go
more rapidiy ahead. There are so many
things which we could do with that
aid which we have to postpone with-
out that aid. On the one hand there
is a slight risk, not a risk of being
tied down. but if you like to put it,
a siight moral risk. or whatever risk
you like to call it. On the other hand,
it is for us, for this Parliament, for
this country to be qQuite clear of what
it wants to do and not aliow ourselves
to be pushed this way and that way.
After all almost every country has
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gone ahead with help in various ways
from other countries in the past and
I do not see any reason why we should
prefer not to take ald. even though
that aid does not influence our policy
.or our activities in the slightest.

Sir, it is late now and this subject
is a very big one. But I intended
my remarks to be more of a pream-
ble to the consideration by this
House of this volumineus report and
not to go into the details. I have no
doubt that in the course of this de-
bate many points will arise which
will require dealing with, and my
colleagues or other Members of this
House or myseltr may deal with them
an a later stage.

But I would like to impress upon
the House somewhat the feeling 1
have on this occasion. the feeling of
dealing with this great theme of re-
making this ¢ountry of ours. that
we are engaged in a tremendous
task which reguires not only all our
united effort. but united effort with
enthusiasm and a crusader’s spirit
attached to it. I have no doubt that
if this House accepts this report in
that spirit. and when all of us go to
our respective constituencies and
other parts of the country we go
with this message from this House
and from this Parliament. this Five
Year Plan, and try to work it out, I
have no doubt that this Plan from
being somethirg on paper. you will
see it gradually rsing and taking
effect in the country. And as you do
this I think it may well be possible
for us to over-reach this Plan and
go further ahead than even the Plan
Commissioners have laid down.

Mr.
moved:

DeputySpeaker : Resolution

“This House records its general
approval of the principles. objec-
tives and programme of develop-
ment. contained in the Five
Y=2ar Plan as prepared by the
Planning Commissfon.”

Shri H. N. Mukerjee
North- East): Sir, before we proceed
with a discussion of this motion 1
would like to make a suggestion to
vou for your consideration. We have
tried to go through the volumes of
ihe renort suoolied to us as careful-
ly as we could, but we feel we have
had rather ‘very shor: notice. We
have had a full legislative pro-
gramme throughout the week and
this has made it rather difficult for
us to study what we wish to study
in the short compasc of time which
is allowed to us. That is why I sug-
gest that we mav have at least four

(Calcutta
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days .or discussion of this report.
that means Tuesday to Friday, and
also that, if necessary, you might be
pleased to adjourn the discussion of
this till tomorrow morning so that
we may be better prepared not only
to vonsider what we have already
read but also the remarks made by
the Prime Minister.

Mr. Deputy-Speaker: So far as the
number of days is -concermed, even
anticipating that a
number of hon. Members would be
interested in taking part in the de-
bate. 1 agreed to the House sitting
from 10 AM. to 6 p.M. with the usual
interval for lunch. At present it is
scheduled to g0 on for the 15th, 16th
and 17th., As we proceed let us see
what the progress is, I am sure we
will be able....

Dr. S. P. Mookerjee
South-East): 18th also.

(Calcutta

Mr. Deputy-Speaker: Originally it
was lixed for the 15th, 16th and I7th.
That was the time that was pres-
cribeci. We have given to ourselves
one more day at the rate oi nearly
two hours a day. about one extra
hour in the morning and one hour
in the afternoon.

Shri A, C. Guba (Santlpur): On
the previous day the Prime Minister
was agreeable to four days.

Mr. Deputy-Speaker: The extended
periods put together give us another

rlay. Therefore this programme will
stand till the 17th. Let us see the
progress.

Shri Jawaharlal Nehru: So far as
we are concerned we should like--I
understand that the latest date up to
which this Parliament session is to
go on is the 20th: it will be difficult
to go beyond that—we should like
two ciear days, 19th and 20th, to
finish up some important legislation
pending. Apart from that I am in
your hands and the hands of the
Housc. You have already been good
enoueh to extend the hours of sitting.
If necesssry. and if the House ag-
rees. We may dron the  Question
Hour. to discuss this problem. for
a day or two.

A~ Yion. Member: It {is a very
good proposal
Dr. S. P. Mookerjee: The Prime

Minist - sav< he would like to have
two davs for the other legislation.
Then this debate can continue till
the 18th evening. That he can easilv
agree to.
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Shrt Jawaharlal Nehro: Yes, as a
matter of fact what you, Sir, said
was, I believe, that after a couple of
days you will decide. So {ar as we
are concerned we are prepared to go
on till the 18th, provided it does not
go beyond the 18th.

Shri H, N. Muberjee: The legisla-
tive programme still outstanding is
not of a particularly considerable
echaracter and i one day or one and a
h?lft days at the most we can dispose
of it.

Mr Deputy-Speaker: We can con-
sider. It will be not beyond the 18th
in any case. g

The House now stands adjourned
till 3 p.Mm.

The House then adjourned for
Lunch till Three of the Clock.

The House  re-assembled after
Lunch at Three of the Clock.

[MR. DEpUTY-SPEAKER in the Chair)

Mr. Deputy-Speaker: There are
some amendments tabled to this re-
solution. I find some of the amend-
ments are not in order. Others will
have to be moved. The first two
amendments standing in the name of
Mr. Valiatharas are as foilows:

(i} That the consideration of the re-
solution be postponed to the next
session; and

(il That for the original resolution
the following be substituted:

“This House is of opinion that
the Report of the Planning Com-
mission be circulated for the .
purpos» of eliciting opinion
thereon by the 21st January. 1953.”

Why does he want this resolution to
be put off?

Shri Vallatharas (Pudukkottai): It
concerns the entire nation. An ex-
venditure of 2000 and odd crores has
to be met by the people themselves.
The scheme s brought for the first
time. Two years and more have been
taken for drafting the original Draft
Plan. Subsequently 18 months have
been taken. There has not been a
single attempt on the part of the
(;rvernment or any political bodies
just to go about the nation itself
direactly and explain what the Plan
{s. The vé¢ople do not know what the
Plan is.

Mr. Deputy-Speaker: I have heard
the hon. Member. This is dilatory
in character and I will not allow
these amendments. The Draft Plan
was issued long ago and there was a

357 P.S.D.
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discussion on this earlier on the
floor of the House. This is a flve
Year Plan. The object of submitting
a Draft Plan to the House is only to
enable not onlv the Parliament but
others also to discuss. As a matter
of fact. this was discussed by groups
also elsewhere. If this is to be dis-
cussed there must be another Five
Year Plan and it is endless. The
Draft Plan was discussed long ago.
This is dilatory. I rule both these
amendments out of order.

Hon, Members who want to move
their, .amendnrents may move them
now. Those who are not here, I will
treat their amendments as not havitig
been moved. If any particular por-
tion of any amendment is not in
order. I will reserve my right to
rule that portion out of order.

Shri Vallatharas: I beg to move:

That for the original resolution the
following be substituted:

“This House is of opinion that
the policy and the plan are per-
meated by a sense of over expec-
tation and unwarranted opti-
mism and the economic calcula-
tions on which they are based
will inevitably lead to a disor--
ganisation of the entire economic
system.”

Shri T. K. Chaudhurl (Berham-
pore): I beg to move:

That for the original Resolution, the
following be substituted:

“This House records its general
approval of the principles and
objectives of installing a planned
economy in India in terms of the
Resolution of the Government of
India in March. 1950 but is of
opinion that the final draft of the
Firs* Five Year Plan as prepared
by the Planning Commission
fails t» reflect in any adequate:
mezsure the national aspirations
of th» people of India and to-
formulate a programme for the
most effective utilisation of the:
country’s resources so as to se-
cure all citizens the right to an
adequate means of livelihood,
the distribution of the ownership:
and control of the material re-
sources of the community as best
to subserve the common good
and to ensure that the operation
of the economic system does not
result in the concentration of
wealth and means of production
to the common detriment in the
real meaning of the Directive
Principles of State Policy as en--
1Im$at'ed by the Constitution of"
ndia.”
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Shri H. N. Mukerjee: I beg to move: statutory bodles in emch villgge
(i) That for the words *“records union with M.L.A's and M.P.'s
its general approval of " the words as er-officio members with power
“takes into consideration” be substi- and  responsibility to plan, or-
tuted: and ganize and execute the pro-
(i) that the following be added at gramme {n their respective areas;
the end: (2) voluntary levelling down

“but regrets that they fall far
short of a real effort to achieve
a social order for the promotion
of the welfare of the people. even
as directed by Articles 38 and 39
-of the Constitution.”

Shr] S. C. Singhal (Aligarh Distt.):

beg to move:

That the following be added at the

end:

“and congratulates the Plan-
ning Commission for their stren-
uous labours and single-minded
devotion to the combletion of
their task and further calls upon
the Government to take steps to
enlist the co-overation towards a
successful execution of this Plan
of every political and social or-
ganisation and of the public in
general whose well-being is the
object of this Plan.”

Shri Bogawat (Ahmednagar South):

1 beg to move:

That the following be added at

the end:

“and congratulates the Plan-
ning Commission and appreciates
the strenuous efforts made by the
Planning Commission in the com-
pletion of itc huge task and fur-
ther calls uvon the Government
to take necessary steps to enlist
co-overation of all sections of the
public in this country, whose
well-being is the object of this
Plan”

Shri Poecker Saheh (Malappuram):

beg to move:

That the following be added at end:

“but feels constrained to express
ite disappointment at the low tar-
gets fixed by the plan particular-
ly for the increase in the
national income.”

Shri Lokenath Mishra (Puri):

‘beg to move:

I

(i) That the following be added

at the end:

“and suggests that for a pro~
per implementation and eXecu-
tion of the mlan and for creatlng
fervour in the country, the fol-
lowing preliminary steps should
as soon and as far as practicable
‘be. taken:

(1) The introduction of more
and more responsible democracy
through formation of autonomous

of the income and the way of liv-
ing of the upper urban class in
Indian life by patriotic persuasion
and acceptance;

(3) ruthless austerity measures
inc1 the administrative sphere;
an

(4) a renewed persistent em-
phasis on swadeshi and banning
import of all unnecessary foreign
goods in the interest of nation.”

(ii) That the following be added
at the end:

“but regrets that the plan lacks
proper emphasis on the preven-
tive side in the planning of
wealth and by giving undue em-
phasis on the foreign system of
the so called scientific treatment,
has lost sight of the indigenous
»nd local methods of easy and
natural treatment which deserve
immediate research, publicity and
encouragement.”

(iii) That the following be added
at the end:

“but regrets that in planning
housing, the plan does not pro-
vide fer reconstruction of new
villages by clustering together the
innumerable small scattered and
out-of-the way ‘basties’ in the
rural areas”.

Shri Chinaria (Mohindergarh): I
beg to move:

'cli‘hat the following be added at the
end:

“and congratulates the Plan-
ning Commission for their labour
and further calls upon the Gov-
ernment to take immediate and
adequate steps to socialize the
means of production including
land to make the Plan a complete
success.”

Shri S. V. L. Narasimham (Gun-
tur): T beg to move:

'ghat the following be added at the
end:

“and urges that Government
should include the Kistna Valley
Scheme as recommended by the
Khosla Commission in the Five
Year Plan and take immediate
steps for the implementation of
the same.”



238
3 Resolution re. 15 DECEMBER 1952 Five Year Plan 2386

Shri Madhao Reddi (Adilabad):.
I beg to move:

That the following be added at the
end:

“but regrets that the Five Year
Plan suffers from several limi-
tations and lays stress only on
production, paying very little at-
tention to equal distribution and
towards providing gainful em-
ployment to fifty million unems-
ployed and under-employed and
hence fails to restore faith in the
people and to mobilize the
masses for reconstruction.”

Shri Vallatbaras: I beg to move:

(i) That the following be added at
the end:

“but is of opinion that the in-
dustrial policy is reactionary and
tends to continue and intensify
«class domination.”

(ii) That the following be added
.at the end:

“but is of opinion that the
policy and the plan do not aim
at a planned economy and are
devoid of any scope for a cen-
tralised economic planning. be-
sides being a total abstention
from making any attempt to
inaugurate or devise a policy or
scheme to establish a socialistic
-order of things.”

(iii) That the following be added
at the end:

“but is of the opinion that the
policy and plan tend to severely
regiment the national economy
and lower the standard of llving
of the bulk of the population.”

(iv) That the following be added
at the end:

‘but is’ of opinion that the
policy and plan do not envisage
any scheme to have the plan
worked out free from corruption
and waste.

(v) Thas the following be added at
the end:

“but is of opinion that the
policy and plan to effect a land
reform is misconceived and por-
tentuous of very grave conse=-
quences. without a proper and
adequate data regarding land

mobilisation which envisage the
integration of defence with socio-
economic planning;

(b) that the Plan has over-
looked the possibility of utilising

the defence organization not

only for national service i1,
emergencies but also for appro-
priate nation-building  activities
which do not hamver the efficie
ency of military training;

(c) that the Plan has made no
provision for education and
training facilities for the defence
personnel to enable them to be
resettled in civil life and to help
the implementation of the vari-
ous programmes chalked out by
the planners;

(d) ‘hat the plan discloses no
programme for absorption of ex-
servicemen, with their training
and discipline, in the contemplat-
ed socio-economic drive;

(e) that the Plan gives no indi-
cation of building up potential
nation-wide reserves, not only
for war emergencies but also for
rivilian natignal-service activie
ties;

(f) that the Plan does not seek
to enthuse the country for
national service by satisfying the
aspirations of every patriotic
citizen to be associated with
national defence;

(g) that the Plan has failed to
explore the nossibility of manu-
facturing defence material Té-
Quirements as far as practicable
in this country, at least to save
foreign exchange;

(h) that the Plan, in indlca-
ting frlorltiea. has not adopted
a unifled approach, taking into
consideration not oaly the socio-
economic but also the defence
needs of the counfry; and

(i) that the Plan has failed to
attempt an integrated solution
of the various probleins (includ-
ing those of the Backward classes
and the refugees) by correlating
Defence with socio-econotiic Pro-
grammes.”

ownership and distribution being
prepared beforehand.” ta?ih)l:il b?’“t?:xruuvde' Swami  (Kush-
Shri U. C. Patneik (Ghumsur): 1 : N :
beg to move: en'g:hat the following be added at the
That the following be added at the “and suggests—
S (a) that an agency of officials
“but regrets— and non-officials should be creat-
(a) that the Plan has totally ed in each group of villages to
ignored to examine and adopt advance loans and grants and to

modern trends of man-power help the villages with all possi-
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ble modern eqQuipments and
technical guidance to increase
the village production and thus
to utilise the man-power in vil-
lages in building our national
economy;

(b) that our defence forces
should be utilised to execute our
FirstFive Year Plan as most of the
countries in the world are uti-
tising their defence force in build-
ing their socioeconomic plans;

(c) that collective and co-
operative farmings should be
started among the Harijans.
backward classes and other agri-
culture labourers in each group
of villages to improve the econo-
mic condition of the poor class of
people in villages;

(d} that °'Ghata-prabha’ pro-
ject in Karnatak should be imn-
cluded in the First Five Year
Plan; and

(e) that immediately new
small irrieation ©projects and
roads should be undertaken in
the scarcity areas and that the
present  provision for scarcity
areas should be increased as it
is too small to meet the situation
even in Southern India.”

Shri Tekkikar (Nanded): I beg to

move:

That the following be added at
the end:

“and welcoming this gigantic
and completely” co-ordinated plan
as an earnest attempt on the part
of the Government to eradicate
famine. poverty. backwardness
and unemployment from the
land. assures the Government of
its whole-hearted suopert to the
stupendous task undertaken, that
will * change the very face of
India.”

Shri K. Subrahmanyam (Vizia-
nagaram): 1 beg to move:

That the following be added at
the end:

“and. while congratulating the
Planning Commission for their
strenuous labou r 2nd single mind-
ed devotion t6"the completion of
their task, regrets that the Plan
presents a great disparity bet-
ween the objectives in the indus-
trial sector and those in the
rural sector. that there is no pro-
mise of full employment in the
urban sector. that after the com-
pletion of the Plan, as at present
conceived, private vested inter-
‘ests will bBe more firmly en-
trenched in power in the indus-
tria? sector, that even in the
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rural sector there is no deadline
~e. f{or basic reiorms such as
fixation of ceiling on land hold-
ings. that that part of the Plan
dealing with public administra-
tion amounts to a mere repeti-
tion of pious platftudes. and that
in respect of foreign aid, the Plan
fails to insist on and secure assis-
tance from U.N, agencies. rather
than from individual countries.”

Mr. Deputy-Speaker: All these
amendments are now placed before
the House. Discussion on both the
resoltition and amendments may
proceed. Because the proceedings
may go for two or three days, let it
not be understood that any more
amendments will be accepted by the
House.

An Hon., Member: This afternoon.

Mr. Deputy-Speaker: A notice of
the resolution had already been
tabled long ago. Therefore amend-
ments also could have been moved
two days ago. This is not a clause
by clause discussion. It is a single
resolution and hon. Members must
have thought of amendments. No
more amendments will be allowed.

An. Hon. Member: Will there be a
time limit?

Mr. Deputy-Speaker: Certainly.

An. Hon, Member: What is that
limit?

Mr. Deputy-Speaker: Time limit
for hon. Members who are desirous
of taking oart in the debate is 15
minutes excepting in cases of leaders
of groups where it may be extended
to 20 minutes.

Some Hon. Members: That is all
right. For leaders there should be
more time.

Mr. Deputy-Speaker: Let leaders
make their statements. Then I will
consider. The leaders of the groups
will have 20 minutes each, others
will have 15 minutes each.

Shri Syed Ahmed (Hoshangabad):
Leaders of groups may be given 30
minutes. We want to know their
views.

Some Hon, Members: Twenty
minutes, 1 .

Mr. Deputy-Speaker: Leaders of
groups will have 30 minutes. There
véli:l_ always be the discretion of the

air.

Dr. Lanka Sundaram (Visakhapat-
nam):Sir, when 1 listened this after-
noon to the eloquent speech of the
Leader of the House introducing....
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(moved) =t
Mr. Deputy-Speaker: All right.
Pandit Algn Ral Shaskl: I beg %

-move.

That the following be added at the
-end:

“but wishes to draw the atten-
tion of the Planning Commission
to the provisions made by it for
providing irrigation facility and
other improvements in U.P. and
especially so in the eastern parts
of it which are disappointing and
inadequate and urges upon them
to allot more funds for the pur-
poses aforesaid.”

Mr. Deputy-Speaker: Discussion
may proceed on this amendment as
well.

Dr. Lanka Sundaram: As I listened
fo the speech of the Leader of the
House this afternoon, I was struck
by one or two very remarkable state-
ments that he made, in introducing
this report for discussion by this
House.

An Hon, Member: Are you the
Leader of -~ Group?

Dr. Lanka Sundaram: He said that
there is no pretence that this report
is perfect. He also said that it is
very easy to pick holes in the report
at various points. He also eaid that
what is required in this country is
some sort of ~ crusading spirit, to
ensure that the moral and material
well-being of the community and also
the reconstruction and development
of every aspect of our national econo-
my are carried forward. I was rather
struck with another statement by the
‘Leader of the House this afternoon,
namely, that he would expect this
‘House to devote more of its time to
the earlier part of the Report and
not to the latter. Since I believe in
economy of words, I would like to
state categorically that I will have to
disoblige the Leader of the House by
making reference to one particular
chapter of this report which, to my
mind. supplies the Achilles’ heel to
this Plan. I am rather surprised
that the gigantic and” thorny food
policy was only given a treatment
not exceeding 14% pages. It is not
the mere bulk of the matter which
‘goes into a chapter which adds im-
‘portance to its contents. I said ad-
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visedly that this treatment of the
food problem is going to supply the
Achilles’ heel t~ the entire planning
gnd development of this country.

I may be permitted to say here
that when the Planning Commission
invited some of us. dozens and
dozens of us to take counsel with it
and to offer our commenfs on It five
or six weeks ago, this particular
chapter on food was not made avail-
able to us. I am here to say with a
sense of responsibility that I am not
raising this question in any partisan
or party spiritt Why I make refer-
ence to this chapter is to disprove the
point sought to be made by the
Leader of the House that we should
concentrate more attention on the
objectives and not on the details.
Here are a few flRures worked out
from Chapter XI on Food. From
1946 to 1952. every year there was
food deficit of 2:25 million tons, 2:23
million tons, 2°84 million tons, 271
million tons, 313 million tons. 4-17
million tons and 390 million tons,
involving a total expenditure of 750
crores within a period of seven years.
I would like to be corrected if I am
wrong. Are there food import tar-
gets for the coming years? I am
given to understand that the target
of food imports duribg the coming
three years, that is, the remaining
years of the first Five Year Plan
period, will be of the order of three
million tons each year. My hon.
friend the Finance Minister is shak-
ing his head. If I am wrong, I would
like to be corrected.

The Minister of Finance (Shri
C. D. Deshmukh): It is going to be

" less.

pr, Lanka Sundaram: I am pre-
pared to accept his amendment be-
cause these are figures which are ap-
proximates which have not been
made very clear in the report. It
may be less. May I assume that it
will be two million tons? Six
million tons in three years. possibly.
Involving Rs, 300 crores. I hope I
will not be far wrong in that esti-
mate,

Pandlt Algn Raf Shastrl: You are

never wrong.

Dr.’ Lanka Sundaram: I would like
to say that there is no provision
made for this import of whatever
quantity, two million tons or two and
a half million tons a year, during
the coming three years, equal to
300 crores or possibly more in the
three years of the first Five Year
Plan period. I have made reference
to this question for one reason.
am greatly aggrieved that the treat-
ment given to the food problem in
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the Planning Coammisaion’s report, as
I have sald earlier, is cavalier; it 1s
meagre, insufficlent and is not cal-
culated to assist this House and the
country to have a proper assessment
of the entire problem, because I fear
that the entire planning and develop-
ment schemes of this country might
collapse.

Having said this, I would like to
direct the attention of the House ¢o
one or two very important points
ariging out of this particular subject.
I Aind here that there s provision
for irrigation, 188 crores. provision
for multi-purpose projects, 226 crores,
for power. 127 crores. In addition,
there is provision for minor irrigatioo
works, 77 crares. In other words,
about 800 crores out of e ~2088
crores projected, will have been

t on this particular aspect of
the question. In particular, I would
llke to direct the attention of this
House to para 42 of Chapter 26
where you will ind the following re-
markable statement. I am qQuoting:

e .it would not be correct
to sa¥ of all the projects included
in the plan that works were
stacted after detailed technical
investigation and careful assess-
ment of the economic aspects.”

I have given the essurance that I am
not induiging in any analysis of this
qQuestion in a carping or hostile spirit.
I am here to say that the entire ap-
proach to the problem of ‘food. and
agriculture, is not particularly proper-
ly developed and not particularly pro-
perly directed. Only if a little more
money wras spent on minor {rrigation
works. our problems would have been
solved overnight. I am here to say
vervy freely as I had occasion to say
in the last session more than once,
that unfortumately, as regards multi-
purpose projects the highest possible
tvpe of group pressure, pressure poli-
tics is brought into existence. Why?
Only a few days ago. you have read
the report placed on the Table of the
House about the Krishna-Pannar pro-
ject. I am not here to bring in any
local problem with which I may be
quite familiar and make it a national
problem. What I am trying to draw
the attention of the House to is that
the entire scheme of mul

projects will take ten or fifteen years
for fruition If I am not mistaken,
on a number of occasions. in this
House. serious charges have been
levelled against the manner in which
these multi-purpose orojects have
been pursued. espedially, as regards
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corruption, nepotism, and so on and
so forth, involving colossal waste
of money with the result that if only
a greater amount of attention is de-
voted greater funds are diverted to
minor tion worls, aelloceting so
much for each taluk and each dlstrict,
I am sure the problem on the
front would have been solved over-
nlght I am most anxious to have
tn the pext crop season itself.
Instead, muilti-purpose projects will
take decades to come to fruition. and
on top of it, we will have to import
coioesal amounts of food,
volving perhaps three or four hund-
red crores of rupees during the re-
maining three years of the planning
period.

There are one or two other small
issues also. What are called new
multi-purpose schemes have been
fisted in the Plan. like Kosl. Krishna,
Chambal etc.. involve an estimated
expenditure of Rs. 200 crores.
which financial arrangements have
been made In the Plan for only
Rs. 40 crores. I had occasion to go
through the esarlier draft because the
Planning Commission was g
enough to call me for consultation
about six weeks ago, and I find that
a number of items overlap or run
one into the other. There is not much
of a precision of approach. In other
words. no accurate yardsticks of
measurement as regards the amount
of finances involved are to be found:
In other words. this sort of telescop-
Ing of items of expenditure. one into
the other, will detract eventually
from the value of the Plan as well
as the direction of the Plan.

Shri C. D. Deshmunkh: It is called
dovetailing

Dr. Lanka Sundaram: I am gilad
that in a very light-hearted mood he
calls it dovetailing. and I hope there
is some dovetailing about the three
or four hundred crores of rupees re-
quired for financing food imports at
the rate of two or three million tons
for which I find nothlnst {s provided
g)lr in the financial structure of this

an.

Ehri B, Das Gli?uhxamjbu):
This is going %0 be me t of their

revenue expenditure.

Dr, Lanka Sundaram: My hon
friend says that it will come out of
revenue, I had ' thought that the
meximum amount of revenue had
been sought to be oQueezed in the
coming few ycars as regards the
structure of the Plan—the S£nancial
scaffolding for this Plan as I would
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like to call
appear to suggest there
venue to come jnto it

Sbhri B. Das: May I point out that
whatever money the Government
earmarks for the purchase of food-
stuffs has been going on for the last
three or four years, and it will go on.
That has nothing to do with planning.

Dr. Lanky Sondaram: [ do not
wish to enter into a long debate or
argument with my hon. friend Mr,
Das for whose views I have very
great respect.

1 am reading now Paragraph 10 of
Chapter 4 of the Planning Comumis
sion’s report:

**As brought, out in the assess-
ment of flnancial resources for
the Plan, the balance of Rs. 655
crores necessary for the public
development programme will
have to be found from further
external resources that may be
forthcoming as far as possible
and by deRcit-financing.”

more re-

The point is this. To the extent to
which every possible projection into
the financial resources of the country
is possible it has aiready been made
in the structure of the financial scaff-
olding.

Shri Bansa) (Jhajjar- Rewari): The
fact is that food imports will be paid
for by exports. They need not come
into plan at all.

Shri C. D. Deshmukh: We only find
ways and means for buying the food
in the first instance, and then that
is sold to the community and the
money is recovered. Therefore, the
net result on our finances is nil. n
course of time.

Shri B. Das: Here. the point is
about subsidy.

Dr. Lanka Suodaram: [ am very
grateful to the hon. Finance Minister
and Mr. Bansal for their interrup-
tions. I am not for ttm what you
have written lan about
balance of trade, but the maximum
amount of finangial availability has
been prospected and projected into
this Plan: with the result, I feel very
much concerned abhout the possible
lacunae and flnancial gaps which
might confront us in the implemen-
tation of this Plan.

I would like to refer to one other
aspect of the question to which I
attach the greatest amount of im-
portance. That is in regard to public
co-operation, coming in part two of
the Plan proper. As I was listenlng
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to the Leader of the House, I had the
greatest possible amount of mis-
giving in my mind as to whether by
the dynamic approach which is sought
0 be presented to the country, pub-
lic dedication by each individual. a
spirit of comradeship and co-opera-
tlon would become possible, and the
method, sought to be acopted. would
become pational and realised. The
Gorwala Report bas been copiously
quoted in this report, It is perhaps
the only report which has been quot-
ed from outside sources. But what
has been done?

An Hon. Member: Gorwala Report?

Dr. Lauka Sundaram: Yes, the
Gorwala Report on corruption, im-
provement of public administration
etc —a magnificent report. The affir-
mations contained in that report
must become, if I am not mistaken,
not only part of the regular law of
the land, but also of adminigtrative

procediire.

But. what are the facts today in
the country? There is provision for
a National Advisory Committee on
Public Co-operation. and since it met
on the last day or the day after we
dispersed in this House after the
last session, till now nothing has been
done after that. I had occasion to
say more than once publicly that the
so-called Bharat Sevak Samaj, its
composition, its personnel. its ap-
proach to public life, to various sec-
tions. especially political sections of
the community and political
have been defective. In fact, I feel
terribly worried on this issue. viz,
everything would become bureaucra-
tised The District Magistrate and
the Collector, that patient beast oY
burden. will be loaded on with fur-
ther tasks for which he will not be

equipped.

In part 2 of this report, a number
of suggestions have been made. Will
there be a duplication of administra-
tive  machinery? Will there be
enough training for all these new
cadres of officers to be created for
the purpose of ensuring public co-
operation” We have seen how plan-
ning and development especially in
relation to the activities of the
Bharat Sevak Samaj has been hand-
led;—we have recently seen in this
country what has happened to com-
munity projects. My Ieart bleeds
when I say this, but I must say it on
this occasion. (Interruption). My
hon. friends. especially on my left
are accustomed to only one attitude
—hankering ‘for power which has
come their way fortuitously,—but
let me proceed with that sense of de-
dication which I would llke to apply
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to this important question. We have
seen the manner in which community
projects have completely colapsed in
this country. (Interruption.) Bar-
ring what the Leader of the House
did in Delhi, what bas happened to
the road-making business here?

The Minmister of Revesuve and Ex-
peaditare (Skri Tyagl): The road has
been completed.

Dr. Lanka Sundaram: I will take

you to my of the country and
show you what is happening.

it.m Ragbwramatad (Tepali): I deny

Dr. Laaka Sundarsm: I want to
convey to the hon. Leader of the
House one important point. that I ex-
pect him, of all people in the country,
to rally round him the co-operation
which is there available from people
who do not belong to his party. I
ar. sorry it bas not been attempted
so far. ] would have welcomed if he
accepted what we might call some
sort of directive control of planning
and development instead of even the
Presidentship of the Congress. It is
a non-party affair. This country
must march forward. Every little
that can be done by every individual
must he mobilised. I am sorrv to
say, and I say without fear of con-
tradiction, that it is not bLeing at-
tempted. Statements made by the
hon. Leader of the House and people
of his calibre about dynamism and
80 on and so forth on]y remain in
the official records of the proceed-
ings of this House. I want them to
be translated into action. I want to
rally every section of the community
irrespective of party politics so that
the country may march forward.
Otherwise, put a man like Cariappa
or some other person who can give
the drive necessary. It Is a whole-
time job to see that the Plan’s pro-
ject is carried out. (Interruption). 1
do not belong to Cariappa’s part of
the country. We are 1400 miles away
from each other. The pdint that 1
am driving at ig this. I am a
that this Plan must gncceed. But as
1 see it, I do not find the ingredients
of success in it, in the sense that
public co-operation will not be avail-
able to the extent to which my hgn.
friend the Leader of the House has
projected in his speech this after-
noon. I only hope that now that
this Plan has been launched, an at-
tempt will be made to retrieve the
lost ground, and some sOrt of coo-
solidated national approach would
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be possible. Otherwise all these
Rs. 2,088 crores will go down the
drain and enrich the pockets of cer-
tain people who have come, in the
wake of freedom and especially after
the recent elections, into office or
power.

Prof. Agarwnl (Wardba): The pub-
lication of the Five Year Plan {n its
final form is a very important land-
mark In the progress of economic plan-
ning in this country. It Is also an
event of great national significance,
and I take this opportunity of warmly
cangratulating the Planning Commis-
aion, on their vary hard and gincere
work in producing this Plan. The
final Plan coata’ns not only a wealth
of information about various sectors
of economic planning. but it is also
in more ‘than one sense uniqQue, anc!
I say that as a close student of eco-
nomic planning i this country for the
last several years. We heard of plan-
ning first in Russia. But that was in
the totalitarian regime. But so far
as pianning in democratic countries
is concerned. we heard of the NRA
and the ‘New Deal in America.
under t, we heard of
the Beveridge Plan in England. but
being some piecemeal planning in
some restricted soheres of economy,
these plans could not be called eco-
nomic plans as such. The credit goes
to the Planning Commission for hav-
ing framed a complete and compre-
hensive plan for the all-round econo-
mic development of the country under
a democratic set-up. That {s very
important. hecause whenever we study
economic planning in the world, the
ouestlon i{s asked ‘Can planning be
democrstic® Is plannlng consistent
with democracy?'. The Planning Com-
mission. in producing this Plan. has
supplied the answer. and an effective
answer too, that it is possible under
democracy to olan and to plan ef-
fectlvely as well. 1 am one of those
who have always felt that if real olan-
nilng has to succeed. it has to be on
a voluntary basis and under a demo-
cracy. From this standpoint, I regard
this Plan as important not only in the
annals of economic planning i{n this
country, hut in the world as a whole.

1t is said that the Planning Com-
mission has taken a very long time for
the preparat'on of the Plan. But we
very easily forget that in a country
like Russia where planning was first
tried. it was only eleven years after
the Revolution. that the First Five Year

lan was produced. The Revolution
took place in October. 1917, and the
First Five Year Plan ‘a USSR. was
produced only in 1928, But in India
even before the advent of palitical
freedom. as early as October, 1948 when
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the interim Government wag formed,
an Advisory Planning Boara was con-
stituted under the c¢nairmansnip ot
Mr. Neogy, and that gave birth later
on to the Planning Commission, and
within less than two years, the Com-
mission has workea hara, hastried to
study various problems from mere
scratch—because there was no tradi-
tion of planning before it—and
has finally produced this Plan after
consulting various Farties and various
.ghades of public opinion in the country.
‘tvherefore, I do not agree with those
who are apt to think that the Plan-
ning Commission has rather delayed
4n the production of this Plan. 1? we
study the draft outline minutely and
also go through the latest form of the
Plan, we are apt to conclude that the
latter {s an :mprovement on the draft
plan. in several ways.

Let us take, first. the very impor-
tant and big problem of unempioy-
ment. When 1 spoke on this draft
Plan, last time in this House. I laid
empbasis on this aspect and had <
gested that the Pianning Commission
should consider and analyse the prob-
lem of unemployment, and if possibie
add a chapter on that 1 am very glad
to find that a chapter has been added.
In a very valuabie chapter they have
tried to analyse the implications of
fu!!} employment. how it might lead to
inflationary trends. and how within
the limited resources at our command.
it is possible to provide for fuller em-
ployment.

The greater emphasis on village and
cottage industries is certainly w~ery
welcome, In the draft oulllne, the pro-
vision of Rs. flve crores which had
been made in this connection, has now
been increased to Rs. 15 crores, in ad-
dition to Rs. 16 crores which would be
spent by the States. There is also pro-
vision for non-expansion of large
scale industries. So far as consumer
goods are concerned. taking textiles
for instance. the House has before it a
Bill introudced, which seeks to levy
a cess on mill cloth. I only hope that
thiz principle of levying a cess on large
scale industries. to encourage and help
corresponding small scale and cottage
industries will be pursued further. in
the sphere of sugar. rice and oil mills

In the draft outline, there was men-
tion about the reform of administra-
tion. I am happy to find that in the
final Plan this aspect has been given
additional importance. and rightlv so.
We all know that wthout an honest
and efficient administration, it will be
very dificult to implement the Plan.
‘The subject of declaring the properties
©of all Government servants, which was
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debated in this House some time ato.
finds a place in the Plan, and it is\laid
down therein that as a matter of policy,
all Government servants should be

‘ asked to declare their movable and

immovable properties, not only theirs
but also of their near relatives. If that
is followed—and I have every hope
that it will be followed—it will go a
long way in mak ng our administration
clean and efficient. _

So far as the problem of food is con-
cerned. the Plan has given it topmeost
priority. A substantial portion of the
Rs. 2,000 and odd crores, is going to be
spent on the development of agricul-
ture, and stepping up the production
of tood. I would, however, say that
the original target of achievipg sclf-
sufficiency in f0od should be fixed more
difinite!y. In the draft outline, it was
visualised that imports of £ i
will have to to the tune of three
miliion tons tor some years. In the
final Plan, hopes have been expressed
that imports should be stopped as early
as possible. 1 would humbly suggest
thst it should be very clearly and cate-
gorically stated that at the end of the
Plan. namely at the end of 1956, all
imports of foodgrains will be ‘stopped
completely. I say this, not because I
have any doubts about it, but because
there is an additional reason that in
planning. in order to make it success-
ful. we have to rouse the will power
of the naton. And it has a very great
psychological advantage. If we decide
about a thing, then we must try to
achieve it at all costs. and that arouses
and evokes the enthusiasm of the
masses.

So far as land policy is concerned, I
had suggested and many others as well,
that there should be a ceiling on the
existing holdings also. So far as
future resumption or acquis‘tion af
land is concerned, even the draft cut-
line had provided that there should be
a ceiling. Butl am very happy to find
that the final Plan lays down categori-
cally that an absolute limit to the
amount of land which any individual
may hold. ought to be there. That, 1
think, is a definite improvement on our
land policy. I may add further that
the limit also may be indicated, so far
as the existing h1ldings are concerned.
Just as the Yl«nning Commission has
laid down three times the fam‘ly hold-
ing as the limit, for future acquisition
or resumption. we may lay down
roughly the limit for the existing hold-
ings also. Of course, it will differ with
different States. We may lay down
still that the existing holdings also
should be ten times the family hoMing,
sufject to a maximum of 200 acres.

Aa Hon. Member: Too much.
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Prof. Agarwal: Such § clarificat’on,
I think would result in arousing more
enthusiasm in the people.

So far as education is concerned. I
am glad to find that basic education
has been given additional importance.
I think the time has come when basic
education should not be tried only on
an experimental sca'e in a few parts.
It is now high time that this ‘learning
through doing'. 'learning through some
production and manual labour’ is made
the very foundation of our future edu-
cational structure. And ! am confi-
dent that if we desire to achieve suc-
cess so far as this Plan is concerned,
basic education on a very large scale
will be given a fair chance in this
country.

So far as cowpetitive private enter-
prise is concerned, some structural
changes have been suggested. firstly,
about coo eratnon and secondly, about
State-trading. that is to say., trying
to eliminate the profit motive as far
as possible. That is one of the struc-
tural changes which. I hope. w'll be
implemented in all earnestness,

So far as finance is concerned. the
final Plan has suggested a number of
additions. There are 90 crores for
community projects. 30 crores for
minor irrigation works on which many
of us had laid emohasis. 50 crores on
the development of an ‘ntegrated steel
plant as a very important basic indus-
try in this ~ountry. 49 rrores for in-
dustrial housing. 15 crores for assis-
tance in scarcity areas which upset our
plans—and it is good that we have pro-
vided for this contingency. 15 crores
for local works. on which also we had
laid emphasis because we thought that
if we tried to arouse -the enthusiasm
of the people. we must take up these
small local projects which could be
implemented under the very nose of
the people and they could watch their
progress from day to day. This pro-
vision of 15 crores will be a very help-
ful addit'on. Four crores have been
provided for social welfare agencies,
especially for women.

A lot of criticism is directed agsainst
foreign aid which is visualised in the
Plan. So far we have received about
156 crores. Now more may come. Al-
though I aiso believe that foreign aid
on a very large extent is bound to be
hazardous even politically, I do not
understand the criticism of those who
are against foreign oid as such. Do
we forget that even America had to
resort to foreign aid in the early stages
of her economic development? Even
Russia had to take ald from Ameri.ca.
But is Russia today under America?
Or has America anything to do with
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Russia? They are just poles asunder.
Therefore, that our taking foreign aid
irierely from some country or the other-
is undesirable—even though it may be:
even less than ten per cent. of the
total outlay—is something which I
cannot understand. But when some
friends opposite tell us that Ind‘a is
under the shadow of America, Lhst
inere'y taking some money from Ame-
rica—although it may be without any
strings—is very hazardous. I would like
to make it very clear that our country
will accept. ani I tkink the Govern-
ment will have no hes'tation to accept,
any foreign aid from any country orou-
vided it is free from any political
strings.

So far as our financial resources sre
concerned. deficit financing to the tune
of 240 crores has been visualised. Nuw,
this corresoonds to the release of ster-
ling balances during the period. There-
fore. I do not look at this deficit iinanc-
ing in any SUSplClOUS way. In fact,
our Finance Minister who is very
moderate in these th‘'ngs and who will
never take a Jeap in the dark, has
provided for it as a very safe thing,
and whatever gap is left over could
be made up either through internal
taxation or borrowing if we could not
get some additional aid. I would,
however. lay emphasis on one point
and that is—let us regard the taoping
of idle manpower in this country as
an important aspect of capital forma-
tion. We talk of capital formation as
if all planning can succeed only with
money—rupees. annas and pies. But
we should not forget that the man-
power, the enforced idleness, in this
country js the most important asset in
this vountry and that we must care for
that capital formation in that sense.
If we depend on this voluntary effort.
it will not only save us enormous
amounts of money but will also be
helpful in tapping. in arousing and
evoking the enthusiasm of the people,
because without tapping this enthusi-
asm it will be impossible to achieve
any great results.

I will not go into other details. So
far as commercial policy is concerned,
the Plan has added a valuable chapter
on stepping up of exports and restric-
tion of imports. But I would only sug-
gest this: let the Planning Commission
think in terms of lanning for
Swadeshi. Unfortunately, in these
days we have forgotten that word.

Shri B. 8. Murthy (Eluru): Yes, yes.

Kumari Annie Mascarene (Trivan-
drum): Very much.

Prof. Agarwal: We purchase things.
We do not see whether it is made in
India or outsidee When 1 was in
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Japan a few years ago when Japan
was under occupation, I found that
although Japan was under the Ame-
ricans. they would not forget to write
on every minutest, small, commodity
that they produce ‘Made in Japan’, al-
though it may be made in occupied
Japan We in Ind'a have to lay more
emphasis on this Swadeshi spirit, not
Swadeshi spirit only for mill goods but
Swadeshi spirit in the sense that I
found in Japan. There aimost every
household uses cottage products, not
mill products, but cottage products and
they take pride in it. Why not we do
the same thing? We can of course
ask the Government to purchase Khadi
and cottage products. But why should
every Indian household not patronise
these cottage products? It is from
that pont of view that I attach the
greatest importance to this Swadeshi
spirit.

dfgs amq T qeh: §T e
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Prof. Agarwal: The Plan. of course,
cannot be called perfect. No Plan can
be perfect in that sense, because we
can always find faults and suggesy
some new developments. But I would
like to take this opportunity of ap-
pealing to all sections of this House
and all shades of opin‘on in this coun-
try to take this Plan as an honest
effort in the right direction and to
harness all our resources and all our
enthusiasm for making it a success.
The Press. the Radio, the Cinema and
all of us can gather together our re-
sourccs and see that this first Plan of
this country under a democratic set-
up gets a fair deal and the country
marches from progress to progress.

Shri Meghnad Saha (Calcutta—
North-West): My predecessor just now
said that planning in this country
started from the year 1946. He has
just overlooked that a National Plan-
nirlg Committee was formed in 1938.
and I recall the circumstances under
which that Committee was formed. At
that time the Congress Government
had just taken office and one of the
provincial Min‘sters of Industries. who
now occupies a very prominent place
in the Treasury Benches, opened a
match factory and said: “We have
taken a very great step towards indus-
trialisation.” Sir, it was atthat time
that Netaji Subhas Chandra Bose who
was Pres‘dent of the Congress conven-
ed a conference of the Members of In-
dustries and certain other sclentists
and industrialists at Delhi. And. there
they unanimously passed the resolu-
tion that our problems of poverty, un-
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vnijsloyment, national defence and eco--
nomic regeneration could not be solv--
ed without large-scale industrialisa-

tion. At this meeting it was proposed

that the National Planning Committee -
be formed and the present Leader of
the House was elected to be the Chsir-
man. And, as we all know, the Na-
tional Planning Committee met for

two years at Bombay and held many

useful discussions. until the leaders

were clapped in jail. But the labours.
of this National Planning Committee
have been published in 26 volumes due
to the energy of my friend, Prof. K. T.

Shah, who is very much missed in this
House today. I have compared the
head'ngs of the diflerent topics of the
National Planning Committee and |

find that the present headings are al--
most identical with the omission of:
four items. These are: Chemical In-
dustries, Mining and Metallurgical In-
dustr'es, Manufacturing Industries,

Engineering and Scientific Instrument

Industries, because, according to the-.
resolution of the Congress Government
in 1948, all industrial development has .
been relegated to the private sector, .
which I think is a very dangerous anrd.
retrograde proposal. Sir, the delibera-

tions of the National Planning Com-

mittee were looked upon with derision

by the powers that were then, but such

was the force of public opinion and

world opinion that a number of cap-

tains of industry met at Bombay in

1943 and produced what is called the

Bombay Plan and, in deference to the

recommendations of this Plan. one cf"
the members of this Committee. Sir-
Ardeshir Dalal. was appointed to be

the Minister of Planning and a Depart-

ment of Planning was formed. He ap-

pointed about 36 industrial panels so

that they may produce short and long-

term targets for the industrialisation

of the country. But, instead of confln-

ing itself to planning, this department

also tried to do the execution of the

planning. The proper function of the

Planning Commiss‘on is to be the

architect of national re-construction,

but not to take upon itself the burden

of reconstruction. This is to be left

to the Ministries and it was on account

of this reason that it met w‘th hosti-

lity from other Ministries and it was

abolished. When the National Gov-

ernment took power. there was no

Planning Commission, But. for the

first few years, as far as Industrial

Planning was concerned, it was left to

the Drector General of Industries; as

fag as Power and Irrigation was con-

cerned. it was left to the Central Elec-

tric Board, and to the CWINC. I do

not know what the function of the

Planning Advisory Board was. 1 was

appointed a member of it but I resign-

ed on the second meeting, because I
found it was packed with reactionary-
officers.
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The National Planning Committee as
well as the Bombay Planners, all
thought that the standard of living in
this country could not be raised with-
out industrialisation. As a matter of
fact. the Bombay Planners, who were
all hard-boiled industrialists, held that
the standard of living in this country
could be doubled in a period of 15
Years if you spent about 10,000 crores
of rupees, in three stages. each of five
years. And. of this amount, rupees
four thousand flve hundred crores or
45 per cent. was to be spent on indus-
trialisation. They thought that in the
.first Five-Year Plan, it will be possible
to spend 1,400 crores of which 740
crores were to be spent on industries.
Now, this was the money of 1939 and
since there has been the force of infla-
tion. if we have to follow the Plan, we
:have to spend rupees 5,600 crores ‘n
the first flve years. Now. our Treasury
‘Benches cannot find more than 2,089
crores of rupees and therefore what
they have done is to drop industriali-
sation altogether; along with that also
Education and Health.

Now what has been our income?
Before the War. the income of the
average man in this country was cal-
culated to be Rs. 65 in terms of the
1937 rupee. We are now told. that as
a result of filve years of Congress rule,
the income has gone down by Rs. =ix
and therefore the income has fallen to
Rs. 59 There has been a progressive
deterioration about ten per cent. in
our average income. And, remember-
ing further the fact that most of the
profits have been concentrated in the
hands of a few industrialists. some of
whom from a mere figure of two crores
have grown to be possessors of 200
crores. you must admit that the
average man’s income has gone down
by 20 per cent. And we all feel that,
everyone of the people excepting a few
officials and industrialists feel it. And.
in order. probably, to arrest this wor-
sening state of affairs, a Planning Com-
mission was appointed just two years
ago with fresh men and minds. We
have got their plans before us. Now,
according to the‘r own admission, our
income would be doubled in 27 years.
Now 27 years is a long period in this
competitive world of these days. Na-
turally, I think, even after 27 years,
our income would come to about one-
tenth of the income of the average citi-
zens of U.S.A. So. thisPlanis leading
us to what we might call the economic
extinction and political nirwan,

Let us analyse the cause which has
led us to the strange Plan. In place
af the 2.500 crores of rupees set apart
by the Bombay Planners for industria-
lisation, we have provided a meagre
sum of Rs. 308 crores. This sum ’‘n-
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cludes the sum which will be spent on
industries propey and also half of
power and irrigation. Of this 94 crores
are to be obtained from the public sec-
tor and 212 crores from the private
sector. Therefore, we find that indus-
trialisat‘'on has been completely ignor-
ed. Of. course, the Government has
got in hand the Sindri Fertiliser Factory
which is not due to this Government
but due to the initiative of my friend,
Sir Ramaswamy Mudaliar. “We also
have the River Valley Projects in our
hands, the multi-purpose projects,
which have as I kave a mind to say,
led to multi-purpose corrupuo. aius
is also due to the initiative of my friend
Dr. Ambedkar.

4 P2

In fact, I have myself gone and
seen the Sindri Factory. I think it
is a won record for us. It
completely belies the industrialists,
statement that when industrialisation
is left to Government, it is bouna
to be expensive and very ruinous. I
totally differ from that view. Though
the original capital was to be Rs. ten
crores they have spent Rs. 23 crores,
but I do not think it is unjustified,
considering the fact that the factory
is producing as much as was con-
templated and the fertiliser is being
produced at a much less cost than in
other countries. Unfortunately, this
Sindri Factory has been made over
to a section of very reactionary in-
dustrialists, with consequences which
I see will be very dire for the country.
In company with my hon. friend Dr.
S. P. Mookeriee. who was responsible
for the growth of this Factory, I wen*
there and we heard loud complaints
from the labourers. The Prime Minis-
ter always wants the cooperation of
everyone and I hope he will listen to
this. While the Factory was being
built. the labourers worked with a
determination thinking that this was
the country’s work, but whereas in
the planning of this Factory the in-
dustrialists had no hand. they have
now come in and they are trying to
take all the subsidiary industries into
their hands. They are trying to re-
duce the wages and amenities of the
labourers. and the labourers told us
that if this thing goes on. it will have
very dire consequences on the Factory.

Shri T. K. Chaundhuri: There is a
strike notice.

Shri Mezhnad Saha: I find that in
the industrialists’ plan, for which Gov-
ernment accepts responsibility, it is
envisaged that from 1-32 million tons
of iron and steel in 1950-31, the pro-
duction would go up to 2-30 million
tons after filve years through the pri-
vate sector. I have calculated the
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rate at which our production of iron
and steel would be doubled. It works
out to eight years. Iron and steel is
the key of key industries, We bad an
installed capacity of 1'2 million tons
in 1943 and actually produced almost
that amount, but after that the indus-
trialists of this country have been
going on purposely reducing the pro-
duction. Their idea seems to be,
“Produce less. If the country is in
short supply, earn more.” This is the
eternal policy of the industrialists.
We have been told that the present
requirements of iron and steel are
two and a half million tons and we are
probably buying the remaining 1°5
million tons or so from foreign coun-
tries by paying exorbitant prices.
Now. why should this be so? I think
that in 1949, at the initiative of the
Director of Industries. this question
was carefully gone into by the Minis-
try of Industries and I shall read to
yout lErnm the Press Communique issu-
en:

“Government therefore intend
tu set up new works for increas-
ing the indigenous steel production
by one million tons. Two alter-
native schemes are under consi-
deration—the establishment of a
unit with a capacity of nne million
tons and the setting up of two
plants with a capacity of half a
million tons each. Three engi-
neering firms of international
reputation have been obtained to
make a rapid survey and give a
technical report to the Govern-
ment with regard to the types of
works to be installed. and thev
are actually working. The consul-
tants have completed the survey...”

Mind you. this was, in early 1949, i..
nearly three and a half years ago—

“..;and the reports are expected
by the end of this month...”

They got the reports. And then they
said—

“...Government expect to take
a decision in three months.”

So. we ought to have started these irou
and steel factories for the production
of one million tons of iron and steel,
which would have removed the long-
felt n~ed. even as far back as 1949.
No action was taken by this Govern-
ment for the last three years and now
we have surrendered ourselves to the
iron and steel producers of this coun-
try. We have given them about Rs.
18 crores on their own terms. Govern-
ment have gone before them with
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bended knees, and requested them,
“Please produce more iron and steel
for us.” Can anything be more shame-
ful than this act?

‘ Babu Ramnarayan Singh (Hazari--
bagn West): No.

Shri Meghnad Saba: I am telling
that as regards iron and steel this
country is in the best position. No
other country in this world has got
such advantages. We have the best
iron ores. We¢ have the best raw
materials in one place. and the last
twenty-five years' working has shown
that we can produce iron and steel at
half or two-thirds of the cost in other
countries. As a matter of fact. at one-
time the cost of production in India
was Rs. 150 less than that in America
per ten. Instead of trying to force up
this industry.- what are we doing? The
Government remained inactive for-
three years and now we have taken
in hand a programme of production
which will give us double the quanti-
ty of iron and steel in eight years.
If this thing goes on. toreacha gnal
of ten million tons we shall require
something like 24 yeags. This is a
state of affairs which no Government
ought to tolerate. It is on account of
the short supply of iron and steel that
it is impossible for us to start many
other industries. I have been told by
this Planning Commission that our:
requirements of iron and s%eel loco-
motives is 2039 by the end of 1956.
but the Chittaranjan Factory would’
give us 170 locomotives and the Tatas
will give us 200 locomotives. So, we-
are barely getting one-sixth of the
locomotives we want by 1956. Conse-
quently we have to order all the re-
maining locomotives, wagons and"-
coaches from abroad. Why we are
tolerating this kind of position {s be-
cause there is no iron and steel in
this country. Plenty of resources
exist all around. but we do not know
how to explore our resources. Our
total shioping tonnage is 0-384 million-
tons and in the Five-Year Plan it is
contemolated that it will be raised to
0-6 million tons in five vears. The:
present amount of shivoine will be
doubled in about seven and a half”
years. If we go on In this way, to-
get a decent amount of shipping—not
to sneak of the amount of shipping-
which England has got—we shall take
about hundred years.. And why can
thev not wroduce shipwing in this
cour;try? Because there is shortage of”
steel.

1 can give you many other examples.
These will show that not onlv has our
programme of industrialisation been-
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sacrificed but we are going on in a
direction which is absolutely ruinous
for the country. Now. take basic in-
dustries. Government says that it will
take responsibility for the develop-
ment of basic industries. What are
.basic industries? Power. iron and steel.
aiuminium., heavy chemicals. etc. I
-shall illustrate my point by giving you
an example. Take one heavy chemi-
cal alone-—sodium carbonate which
you require for the soap Industry as
well as for the glass industry. Both
‘these industries are in a state of
collapse. Why? Because seda ash Is
.a very importent Iingredient. Boda
ash sells in England at Rs. 160 per ton.
In this country, there are two very
mefficient factories, whose work was
Teviewed by the Tarif Commission.
They told the Tariff Commission that
'soda ash cannot be produced at less
‘than Rs. 360 per ton. We gave them
protection. What has been the result?
Production is going down every day.
because ‘these producers. who are, I
suspect, probably getting licences for
the purchase of soda ash from abroad
are making more money by buying it
from abroad and selling it dear In
‘this country. \The other day I put a
question about the price of soda ash.
1 was told that the price of soda ash
in England was Rs. 252 per ton and
‘therefore the price of Rs. 360 in this
country is not exorbitant. I was not
at all convinced. I consulted the
‘Chemical and  Engineering News
and found that the price of soda ash
in England is £134s. which comes
$n about Rs 160. I do not know
why our Minister of Commerce and
Industry is gilving us always wrong
information.

The other day I put another
-question about preferential duty on
scientlfic Instruments. If you buy
-scientific instruments from England
you have to pay only a duty of 25
per cent., while if you buy it from
‘Germany or some other countries you
have to pay a duty of 374 per cent.
“The hon. Minister in charge stoutly
denied that this was a fact. The next
-day I gave him the schedule of tariffs
and he had to admit that he had not
this information at his disposal. 1
think hon. Ministers ought to study
their subjects and not come here un-
prepared.

I have not finlshed my tale of this
soda ash industry. Now we are pay-
ing these two incompetent companies,
—whose names I do not want to dis-
close—about Rs. 240 per ton for pro-
-ductlon of 45,000 tons for years past.
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The Tarif Board went into this
Question and they said that It was
qQuite possible to produce soda ash at
competitive prices in this country.
They recommended that the Factory
at Sindri should be expanded to pro-
duce soda ash, and that a number of
other factories should be set up. That
was in the year of grace 1949 and
no action has been taken on it. If
the Sindri Factory is expanded, it cah
produce soda ash at competitive
prices, because the main thing requir-
ed is ammonia which is being pro-
duced there and we have also got
people who have been trained in this
kind of work and we need not import
foreign experts.

Mr. Deputy-Speaker: The hon.
Member must have an idea of the
time. I rang the bell. but nothing
happenei. He is going on. The hon.
Member can take filve more minutes.

Shri Meghnad Saha: You have
granted vrotective tariffs to about
forty industries. If you go into the
history of each industry you find that
taking advantage of the protective
tariffs they have forced up their prices
and they have miade more money as
middlemenb

The glass industry has an Installed
capacity of 12,000 tons. Last year
they produced only 5000 tons. And
this year for the last three months
there has been no production at all.
They have dismissed or sent away all
their staff. Now what is the reason?
These manufacturers of glasses are
also agents for import of Belgian and
English glasses and talzing advantage
of these orotective tariffs they are
making more money by selling foreign
glass than by producing glass here.
This has been the effect of protective
tariffs. [.eaving all these industries
to the private sector would create
verv bad consequences. There are
many things which 1 wanted to say,
but I am sorry the time at my dis-
posal is very short.

Some Hon. Members: He may be
given more time.

Mr. Deputy-Speaker: I have given
him more than the bon. Members
have contemplated. I have given the
hon. ‘Member 27 minutes.

8hrl Megbnad Saha: I will just
finlsh. I will give my points to other
friends. I can speak for three hours
on this subject.

I find that the whole question of
nationsl planning has undergone a
ship-wreck on the question of capital
formation, because the Government
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.cannot find enough capital for Iit.
They can find only Rs, 400 crores per
year, but I think that unless we can
find a capital of about a thousand
crores per year, it 18 not possible to
industrialise this country and to in-
crease the productivity of this coun-
try. Here we are putting the em-
phasis on the consumer industry, We
are not putting any emphasis on the
basic industries. That is the source of
all trouble.

We have been talking of Russian
Five Year Plan. The basis of the
Russian Five Year Plan was Quite
different. This {s a qQuotation from a
letter from Lenin. He said:

“We shall economise on every-
thing, on our clothing, on our diet,
eveon on our schools. We have to
do this because we know that if
we do not establish heavy basic
industries we cannot build up
any kind of industry at all and
without that we shall perish as
an independent country.”

Now, our Planning Commission
think otherwise. They have given a
step-motherly treatment to indus-
{rialisation and if it represents the
ways of thinking of the powers that
be. it means the perpetuation of our
colonial status in world’s economy.
Please do not forget that capital
formation is not a difficult thing, if
you just pay your attention to these
things.

You must nationalise all your banks.
You must nationalise insurance. You
must put a ban on the import of gold,
jowellery and articles of luxury. You
must control export and import trade,
‘'so that capital may not make a flight
from this country as in the case of
the jute industry you were allowing
‘the flight of capital from India to
Pakistan and from India to Scotland.
Then you must impose a turn-over
‘tax. As a matter of fact I would ask
our Minister of Flnance to read the
book of Baiko on Russian Planning.
He will find that more than 50 to 60
per cent. of the money which was
obtained by Russia for her plans was
from the turnover tax. 1 heard
several Members say that there was
a lot of foreign borrowing. Foreign
help came only to about 937 million
roubles. Two hundred and fifty
roubles make a pound. So, ft Just
meant four milllon pounds. That is
about Rs. five crores. That Is nothing
but ‘001 per cent. of their total
expenditure on planning. They ob-
tained a major portion of the money
for plannlng from the turn-over tax.
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Now what is turn-over tax? Turn-
over tax 1s a sort of sales tax. It
means that Governmemt controls all
the consumer goods including food
and you have to pay about 50 to 60
per cent. more than the actual cost of

"production; it is in other words black-

marketing by Government for the sake
of the country’s industrial advance-
ment. All this black-marketing money
goes to production. Now it certainly
means a life of austerity. Unless you
impose upon yourself a life of austeri-
ty for years to come you cannot do
any national planning.

1 remember, in 1932 my friead
Pandit Dharmanand Koshambi had
gone to the Dneiper Dam to see how
the Russians were working. He told
me that those Russians were working
like devils and their only food was
potatoes, bread and water. On that
meagre food they were working for
their great dam. at that time the
greatest in the world. which increas-
ed Russia’s oroductivity very much.
They were doing all that because they
knew that they were doing work for
their own country. Here our Prime
Minister always tells us that the
common labourer should work hard
for the country’s Interest. But if you
allow blackmarketing and blackmail-
ing of the type which I have exposed
in the case of the glass industry, the
sodium ash industry and the iron and
steel industry to go on, how do you
expect him to work hard? I would
just remind you of mv experience in
the Namodar Valley. We went to se@
the Bokaro station. There are about
2.000 workers here, mostly educated
voung men. They were belng kept
like beasts. They loudly complained
that they had no good place to lve
in. or proper food. It Is a jungle sort
of place But the Directors have
erected valatial buildings for them-
selves and once in six months they
bring their friends to show them what
wonderful work thev are doing! When
your workers are being starved and
treated like beasts. what could wou
expect of them? Thev have certainly
a right to non-coooerate and take the
conseauences. National plannlng re-
qulres natlonal austerity.. austerity
which should be imposed on every-
body.

Myr. Depnty-Sneaker: Let there be
less talk across the benches.

Shri Megnsfd Saha: Sir, I have

done.

Shri Razhuramalah: I crave for the
indulgence of this House because I
seem to have suddenly lost mv throat.
But my enthusiasm for the Plan is so
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great that I could hardly suppress my
desire to say a few woras on this
very auspicious occasion. I consider
it & very great pleasure and privilege
to support a plan of this nature put
forward for the first time in the annals
of our country, a plan which has got
the greatest tribute to be paid to it
that it is a plan produced by a demo-
cracy in its early and most infant
stuge. In spite of all the unruly ete-
ments that pervade in this country
and in spite of all the heterogeneous
¢lemonts that compose the national
thought of this country. to be able to
evolve a plan of this nature in a de-
meocratic setting is a very creditable
thing.

Mr. Deputy-Speaker: I do not know
if hon. Mombers hear at that distance,
but my ear is constantly troubled by
“On, bo's" and “yes. yes's”. It is un-
necessary. All hon. Members must
hear patiently. It is not a matter
where any one person can have his
last word. It is the progress or course
cf development. I therefore appeal to
zil to bear patiently. Democracy
consists in toleration. and therefore let
the House hear hon. Members on
either side patiently.

Shri @aghoramaiab: Sir. I am very
grateful to you for the help you have
rendered in making the passage of
my speech easy. But I would say I
would otherwise miss the Opposition.
because I have always taken their
interruption as a comoliment. and that.
is the only way in which they have
always been apgreciating mel

When the Prime Minister said this
mworning that the way to look at the
Plan is not to pick boles in it I thought
he said the most simple and elemen-
tary thing that should be said about
this Plan. And when Dr. Lanka
Sundaram referred to it I really
thought I was going to see my good
friend on the right side for the first
time. But then when he went on to
refer to his “heart-bleeding” 1 was
wordering whether I was actually
seeing my friend in his physical exis-
tence or something else. Ee was re-
ferring to community projects “in my
side of the country”. and when he said
that obviously he was referring to my
side of the country also. I could see
nothing there which would bleed a
human heart. not even a chieken’s
heart. But I do not know if Dr
Lanka Sundaram has' a heart weaker
than a chicken’s heart.

Dr. Lanka Sundaram: Hard boiled
you are!
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Shri Raghuramaiah; I am only say-
ing that the right approach is not to
pick holes. You must see what a colo-
ssal and grand attempt has been made
rto asses3 the national resources of a
country which had been suppressed
for ages. I was amazed at the colos-
sal ignorance to which I and people
like me have been put by the foreign
rule which preceded this. I was sur-
prised when 1 was reading this morn-
ing that our water resources are equal
to those of the United States. I was
surprised how little of the water we
have been using and how few are
aware of the great resources we have,
The foreign rule in this country had
resulted in one great calamity for us
more than any other, and that is it
made us forget our own greatness, our
own great resources, and they made us
mere parasites on other countries. For
the first time this Government and
this Planning Commission have been
able to assess our real resources and
have planned for the proper utilisation
of those resources. Of course, criti-
cism there will always be. To those
friends who always look to Russia for
inspiration I would like to tell what
Knicker Broker said about the Soviet
Five Year Plan. He was referring to
a conversation between two Moscow
citizens. One Moscow citizen was
addressing the other who was running
away. He asked him, “Where are you
running?’ The other said. “I am
going¢ to fall into the river.” The first
asked. “Why?" The other remnlied,
“Because there is no bread, there is no
butter. and there is no meat in this
countrv”. The man who hailed him
said. “But we are in the Five Year
Plan: we have just begun it; wait till'
the Plan is over. There will be plenty
for all.” And the running man said,
“If 1 wait there won’t be even water
to fall in the river”. Of course it is
amazing how the news leaked out of
the Soviet Union. Knicker Broker
hvmself said that...... (Shrimat{ Renu
Chakravartty: But what happened to
+he river?)...although there are 200.000°
citizens in Moscow there are two-
million different opinions among them
about their Five Year Plan. And
somebodv asked him. “How do you
know? Thev could not have said it in
public” He said, “No doubt in the
day time they showed us an astonish-
ing aereement on all its ophases but
those dissentient views could be heard
if you turn your ears to the bed
covers” I am only trying to oolnt
out that criticism is the cheapest thing
for anvbody to do. It does not cost
anything. Probably it gains cheap
publicltv. But that i{s not the way
that responsible Members and repre-
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sentatives of the people, as we are

should look at it.

I look forward to seme constructive
criticism. and that is the only way this
nation can show to others that we
here are people bent ypon doing some-
thing great at the very commencement
of our national existence. I hope the
rest of the speakers from the Opposi-
tion that will follow will take it in
that spirit and not try to pick holes
a= Dr. Saha said—I1 do not know whe-
ther he meant it—that this will lead
to economic ruination. While he him-
self criticises that we have not plan-
ned enough, that our national income
will go up by eleven per cent. only,
that it is absolutely nothing, that it
will take twentyflve years to double
the income. he suggests why not
nationalise all banks, nationalise all
insurance comvpanies-—and nationalise
all thought aiso, I suppose I mean the
npoint is when we have not the money
to go ahead even on a reasonable,
modest scale and when all the
availsble money we have can onlv
enable us to have a scheme which
would take us twentyflve years to

double our income, what is the mean-.

ing of thinking of nationalising banks.
nationalising insurance and frittering
awav all the little financial resources
we have on those things? No doubt
thev are important. they are baslic.
But then first things must come first.
If we have rot planned for food vou
sav. “What is the use of this plan:
we are dving of hunger and of starva-
tion: life is not worth living” When
we plan for food vou sav. “What is
the use of this nlan: we have not got
nationallsation of industries: we have

nnt got anv other Imorovement except.

this” T would sav that that is not
a verv happy criticism:; at any rate
that is not a criticism which I exnect
from responsible Members of this

[SuR1 PATASKAR in the Chair)

House. And the most astonishing
thing is ®hat instead of supporting a
plan like this which aims at self-
sufficiency in food, Dr. Lanka Sunda-
ram, in spite of his reference not %
pick holes in the statement of Panditii,
has been picking leaves out of the
two volumes. He says only 14 pages
relate to food while he forgets that
more than Rs. 400 crores are to be
snent directly and indirectly for food.
After. all, irrigation vrolects. what-
ever vou spent on them go to improve
agriculture, apart from the vower
which they #enerate which will be
useful for industrial purposes. Then
Community Proiects. One of the masn
noints of communitv develovment is
the improvement of agriculture io

357 P.S.D.

15 DECEMBER 1852

Five Year Plan 2414

rural areas. We should not forget
that. Therefore. Sir, I would say it
is no god picking out holes. Of
course, some people cannot help be-
cause they cannot pick anything
better. When I was hearlng Dr,
Lanka Sundaram, I was reminded of
somebody trylng to scratch the
Imperial Secretariat; North Block,
with the little finger. It is a
grandiose Plan and i{ irritates me to
see such petty thinking.

Dr. Lanka Sundaram: You have
said the right. thing.

8hri Raghuramaiah: I am only try-
ing to reflect you in a mirror,

The most interesting criticism about
this Plan is thi#s. They object to
foreign aid. They say foreign aid
means slavery. Most of these criti-
cisms come particularly from one
quarter and 1 would like to remind
this House that the area from which
I come or rather my border area
Rayalaseema,—is one of the femine
areas and for the famine relief there
it is those very parties who have
been criticising foreign aid that have
appealed to Soviet Russia and China
for an outright gift If taking a Yan
from the United States with a pilot
like Pandit .Jawaharlal Nehru on our
side. who will never allow dependence
on foreign nations it it means putting
ourselves at their mercy is objection-
able. 1 would like to know, Sir, taking
an outright gift from the Trade
iTnions of Russia and China is any-
thing more honourable or anything
whicb will sustafn us more in our
indenendent outlook. Another instance
I will tell you. One of the journals
in this city—I do not know whether
it # published here—but I dare say
it. is widely circulated has been the
most loudest. in criticising this foreign
aid. When that jourral was in trouble
oerhans it was the editor, well, an
anneal was made. I understand, to Mr.
Pritt of Great Britain, the barrister,
to come and defend him in this coun-
trv. Well. Sir, that is not vperhaps
forejen aid. ! do not know what they
call it. That onlv shows that only
when one's own self is vinched. it Is
anly then he realises things after all.
in the interests of this countrv., there
are certain times. certain moments,
when we cannot avoid the foreign aid.
The auestlon fs. “Are vou takineg it
with your head bent, or the contrary?
T esm onlv sgv that so Ioneg as this
nartv tules the countrv, so long as
Panrlit Jawrgharlal Nehru remains at
the had of the administration. what-
ever loan we mav get. it will be at
onr dictation and for our benefit and
we will never allow this country %
bet dragged with the charlot wheels of
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any foreign power. Those who criti-
cise it should remember not to beg
little charities from little peoples.

Mr. Chalrman: Hon. Members
should not raise their volces like this.
Whatever the hon. Member says may
not be acceptable to some but we
should keep the dignity of the House

Shri Raghuramatah  rose—

Mr. Chairman: I think the han
Member had finishexl bis speech,

Shri Raghuramaiah: No, Sir. Out

of cespect for the Chair 1 only temp-
orarily rested.

Mr. Chalrmam: The hon. Member
has already taken 15 minutes.

Shri Raghuramaiah: Even if 1 had
taken more than 15 minutes I would
request you. Sir, to use your discre-
tion in my favour. 1 would, of course,
like to shorten my speech. The key
note of this Plan seems to be the
equitable distribution of land, self-
sufficilency in food, progress and pro-
motion of basic industrles in the
country. 1 hear from my friend Mr.
Nambiar the word “Aye”.

Mr. Chairman: Order. order. The
hon. Member may put his own points
of view rather than trylng to reply
to Interruptions of other Members.

Shri Ragharamaiad: I am gratetul
to you., Sir, for saylng that others
should not interrupt tne equally. Of
course, I will not mention the name,
somebody was saying something when
I was referring to land reforms. Of
course. our land reforms are more
honest. We take a practical view of
things. 1 remember at the election
time one of the parties to whom 1
must sav I have little respect be-
cause they always seem to be bu#ting
in at the wrong end. went on dolng
nropaganda that land would be distri-
huted to every person at the rate of
five acres. 1 do not knnw how thev
ronld glve five acres. The cultivable

Iand in thls countrv is so little that -

even if we. started dlviding it, it mav
not bhe worth it: probably it will be
nhe acre or Nalf sm .acre.. After all
this Plan seeks to make cquitable dis-
trihmtian nf land. When once vou
1imit hnldines whataever ig nutside the
limit, naturally getes distribnted. We
are not eatisBed ewen with that. We
have rernmmended. the Plannine
Cammiceinn hag recommended ¢~ the
countrv to tske up co-overatiye

mning and 1 suppose co-operative

15 DECEMBER 1952

Five Year Plan 2416

fanning i{s one of the foundations of
Russian prosperity. We are prepared
to try that experiment here and the
Planning Commission has given its
blessings to that and I think each one
of us should try to encourage co-
oporative farming and that would go
a long way to increase agricultural
production in this country.

1 was particularly gratifled. Sir, to
find that considerable attention has
bee: paid by the Planning Commis-
sion to medical and public health,
particularly malaria control and-—one
of the controls which would please
my friend. Mr. V. P. Nayar,—tuber-
culosis control,—and 1 hope by the
time the Plan matures, my hon. friend
Mr. Nayar will not have any occasion
to put any further gquestions about
tuberculosis.—and also for the opening
nf vouth «amps and for social services.
T was also gratiffed to find in the
Plan—thanks to the lady member of
the Planning Commission to whom 1
have Rreat respect—some provision
rade for encouraging the sncial rela-
tinnshins and women’s welfare move-
ments In this country. This {s an
attemnt af an all round social progress
to increase agrleultural prnduction. to
cacuure saf-snfficiency in food and to
nramnte basie Industrleg and 1 repeat
T feel it Is 2 very great privileged and
honour to have had an early oppor-
tunity of commending this Plan.

Of course, I would make one or
two suggestions, particularly in re-
gard to projects. It Is most unfor-
tunate that in the matter of Nandikon-
da project. a blank column has been
left in the report. I agree it was due
to the bungling of the Provincial
Government that it has happened so.
Probably, if the Madras Government
had only considered the general over-
all prosperity of the whole Province
as Its primary concerm rather than
looking at it with a narrow and
parochial interest, it ‘would have gone
on with the project and the matter
would have been ripe for the Planning
Commission to include it in the Plan.
Whatever be the reason it Is certainly
astonishing that a province like
Madras, which contalns one of the
largest population groups in this coun-
try and which has great financlal re-
sources, should have been left blank
in the matter of river vallgy projects.
I understand that the Khosla Com-
mittee Is going to investigate further
into some aspects of the Nandikonda
project’ and that it will take ten
months. 1 would request the hon.
Minister for Plannin? to give an as-
surance that when those ten months
are over, he will see that the Andhras



2417 Resolution re
in this country will not be thrown to
the wolves, that they will be given a
proper place in the Plan and given a
place of priority in the Plan,

Sihri G. D. Somani (Nagaur-Pali): 1
rise generally to welcome the final
Five Year Plan presented by the
Planning Commission, which deals so
exhaustively and comprehensively with
the various aspects of our economic
and social lite. Undoubtedly, our
standard ot livmg is among the lowest
in the world. Our average per capita
income has been estimated at Rs. 270,
which is about 1/15th of that in the
UK and 1/27th of that in the USA.
Again, this is an average figure; when
the figure of lowest ilxcome is taken
into account, it might be even much
less. Such being the situation in the
country, at present, certainly, we have
to mobilise all our resources and
talents in doing everything possible to
raise the standard of living of the
people.

We have had many plans in the
past. But, there is no doubt that this
1s the first realistic attempt properly
to assess m {ull detail the resources
that we can command, and the prior-
ities according to which the wvarious
sectors of our economy have to func-
tion. I hope and trust that all our poli-
tical parties, in spite, of their ideologi-
cal and other dillerences, will see their
way to give their whole-hearted co-
operation in the execution of the na-
tional plan. We may diiler in many
respects with the details of the Plan;
but there is little scope for difference
of opinion with the basic approach of
doing everything possible for raising
the standard of living of tke people.

Mr. Chairman: Order, order. I find
that many hon. Members are speaking
amongst themselves, may not be very
loudly. When we are discussing such
an important subject, when an hon.
Member is expressing his views, I
think it is desirable that there should
be no noise in the House. Even if what
the hon. Members want to speak
among themselves is very urgent, it is
not desirable that they should, on that
ground disturb those that are taking
part in the discussion. I hope hon.
Members will realise the importance
of the occasion and the responsibillty
of maintaining dignity and will not In
any way create any noise by speaking
among themselves in this House. Let
the hon. Member proceed.

. Shri G. D. Somani: I hope that all
political parties will unite to give that
public support and enthusiasm to the
Plan which it deserves.
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Coming to the details of the Plan,
we are all aware that the first Draft
Outline of the Plan was divided into
two parts and it had an objective of a
tinancial outlay of 1493 crores. Against
that amount of outlay, we now find
that an amount of 2069 crores has
been -placed as the amount which has
to be mobilised for our all-round de-
velopment during the next five years.
Even with the substantial addition in
the size of the Plan, it is quite obvious
that after all, it cannot be called over-
ambitious. It is modest in as much as,
after the termination of this five year
period, the per capita availability of
goods and services is not going to be
in any way much larger than what
we had in the pre-war period. That
being so, we have to ensure that every
effort will be made to see that the
targets laid down in the Pian are im-
plemented without any kind of obs-
tacle from any side.

Coming to the financial resources
that have been laid out in the Plan,
we find that 1414 crores will be avail-
able from current revenue savings,
capital receipts and whatever amount
we have received by way of foreign
aid so far. This leaves a gap of 653
crores which has got to be made
either by additional taxation or bor-
rowing or deficit financing or what»
ever we might get by way of foreign
aid. Under the present circumstances,
it appears very doubtful if any major
portion of this amount will be avail-
able from additlonal taxation or bor-
rowings. It appears that in the ab-
sence of foreign aid, the Government
and the Planning Commission will be
compelled to resort to deficit financing
on a much larger scale than the upper
limit of 290 crores which they have
specified in the Plan. I am aware of
the fact that the country has suffered
considerably from acute inflation du-
ring the war and post-war period, and
under such circumstances, any propo-
sal of deflcit financing gives rise to
fears of inflationary conditions being
intensified “again.

Pandit Algn Ral Shastri: That Is
right.

Shri G. D. Somani: But, I think the
technique of public finance has been
developed to such an extent recently
that, in case inflationary tendencies do
revive during the time lag between
the spending of the money and the
production of results, it would be pos-
sible for the Government to substan-
tially counteract those tendencles
by budgetary and foreign trade poli-
cies. My submission is that with cer-
tain safety measures, deflcit financing
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aay be a sound instrument for pro-
moting development on a p

oasis, Eo fdr as wnpation 18 concerned,
£ think it has veen mostiy due to the
result of certamn woria economic aod
political factors. lndicattons are not
wanting to show tnat with production
increasung not oniy n this country,
but also in otuer countries of tne
world, world e¢conomy may be faced
shortly with a slump or eecession
rather than any tears of inflation
being intensitiea. As a matter of fact,
we had a violent slump during the
early part of this year; subsequently,
there hag been steacdy recovery. But,
there are again iudications of a re-
cession during tne last tew weeks. The
need of tne present t:me is to provide
additional purchasing power to the
people to enable them to buy the in-
creasing production, which is already
surplus in various industries. I would
therefore like to say that if the re-
sources from other sectors envisaged
in the Plan are not forthcoming, the
Governmeat and the Planning Commi-
ssion should not hesitate to take re-
course to deficit financing subject, of
course, to such safety measures asthe
circumstances may warrant,

(coming to the question of private
gector, 1 am glad tnat the Planning
Commission has given a very vital
role to the private sector to play in
the national economy, in the Plan. I
Quite realise and agree that the pri-
vate sector, as the Prime Minister
pointed out this inorning, has also to
_function as a controlled sector and
has to function under certain rules
and regulations essential for the suc-
cessful execution of the Plan. But,
nevertheless, the fact remains that the
entire industrial development, except
certain basic industries, has been left
open to be developed by the yrivate
sector. And it is therefore essential that
the requirements of the private sector
should also be proverly considered. In
this connection, my submission is that
while the Planning Commission has
devoted a lot of time and have made
the necessary mqumes for giving the
targets of production in various indus-
tries, they have not given proper atten-
tion as to how the necessary finance
that will be required either for the
new industries or for replacement and
rehabilitation of old industries will be
forthcoming. The Commission have es-
timated the amount of money to be
fnjvested by the private sector in the
tndustrial development of the country
during the period of the Plan as Rs.
230 crores, and they heve further es-
timated that a sum of Rs. 150 crores
will be required for replacement and

15 DECEMBER 1952

Five Year Plan 2420

modernisation purposes. As against
thia, they have estunated that a sum of
Rs. 200 crores will be available to the
varlous industries out of the surplus
profits, which tney have based on the
working of 1850 and 1951. I would res-
pecttuliy submit that both the esti-
mates are fsr from accurate. While the
estimates of receipts by the industries
by way of surplug profits i8 an over-
estimate, the estimate about the re-
qQuirements of industry errs on the low
side. I think some survey was made
by the Federation of Indian Chambers
of Commerce and Industry, and 8o far
as I know, the President of the Fede-
ration had estimated that a sum of Rs.
50 to Rs. 65 crores per annum would
be required to modernise our various
industries. This comes to anything
between Rs. 250 and Rs. 300 crores as
the minimum amount required for
modernising the various units of the
various industries. The question of
modernisation and replacement of the
old plants is of such vital importance,
that it should not be ignored and it
should not be treated in the manner
in which the Planning Commission has
done. If 1 may respectfully say so,
this amount of Rs. 150 crores is :nore
or less pguess-work. No organisations
connected with the various industries
were approached or asked to work out
full details about their requirements,
nor did the Planning Commission itself
go into the reauirements of each in-
dustry. They have taken out this Rs.
150 crores on a basis which has not
been explained. Neither the details of
the various industries have been given.
If our industries haw to continue to
play the role which they have played
in meeting not only internal demands
of the country, but also catering to ex-
port trade and thereby gaining valu-
able foreign exchange, then, it is high-
ly essential that resources should be
made available to the various indus-
tries to enabie them to complete their
modernisation as sveedily as possible.
And this can only be done if their re-
quirements are properly assessed and
if the Government takes the necessary
measures to ensure that the Industries
get these resources in the required
period.

There are various ways. and I do
not want to go into details at this
stage, as to how this amount should be
made avaiiable to the Industries, but
it goes without saying that this pro-
blem 1s very urgent and ic of vital
importance to our national economy. I
would, therefore. submit that the
Planiing Commission should re-
examine the whole question and should
assess properly the requirements of



-

2421 Resolution re

each Industry, and then recommend
such methods as will meet the require-
ments of industiries.

I would also like to fmake a passing
reference to one or two other matters.
My houn. friend Mr. Saha began to
compiain that the industries, esrecially
iron and steecl, have lowered their pro-
duction intentionally to get bigber
profits, I do not think that anytaing
could De farther from the truth,
am quite prepared to invite an im-
partial enquiry being made about each
and every industry, and I make buold
to say that industries have always
tried their best to keep production at
as high a peak as possible; and there
can never bc a greater false allegation
than the one that has been made, viz.,
that any industry would intentionally
try to lower its production to keep
prices high.

Shri B. Das: Take the instance of
sugar industry two years ago.

Shyi G. D. Somani: I am not aware
of sugar, Lut ajlezations were .aade
about the textile industry for the
slump there. Just now also. we
heard from my hon, friend. but what
I want to say is that industrial pro-
duction has bcen increasing progres-
sively. In the six months up to June
this year. the figures show that it was
126 or so compared to the past figure.
and I do not think there is ° the
slightest scope for making an allega-
tion that any industry would do any-
thing of this kind.

i also like to refer to the proposal of
the Planning Commission which has
been, of course, accepted by the Gov-
ernment. lu imyse a cess on mill-
made cloth to assist the handloom and
khadi industry. That BIill is before
the House. and I hope the House will
have a further opportunity of eoine
into the implications of this Bill. but
I am opposed to it on principle I
can understand a cess imposed on an
industry to create a fund to help that
very industry by way of technolog:cal
research or other improvements, but
to impose a cess on an industry to
help another industry Is wrong in
principle. especially in the present
circumstances when the industry is
already overburdened. A brochure
prepared by the Mill Owners’ Associ-
atiop, Bombay, says that in the last
few years Government have imposed
a burden of at least Rs. 50 crores or:
the textile industry. It is time tl:at
when prices are declining and when
the industry is finding it increasingly
difficult to market its products at eco-
nomic orices, Government should ex-
plore the possibilities of granting some
relief in that burden. and not increase
the same which will hinder the

15 DECEMBER 1952

Five Year Plan 223

smooth functioning of the .ndusfry
and will adversely affect in the long
run the whole national economy. :

Before I conclude, I would like to
say a few words about Rajasthan
from which I come. 1 thi full
justice has not been done to the case
of Rajasthan in the plan. It has
been recognised that backward areds
and backward classes deserve special
treatment. [ know that there is a
deflnite legal agreement between the
Government of India and the Govern-
ment of Rajasthan under which the
Government of India had undertaken
to institute proper enquiries into the
state of affairs of various flelds in
Rajasthan and to give such special
aid which will bring the standard of
living of the people of that area on a
par with t':e other progressive States
of the country. The Planning Com-
mission is not giving any special aid
to Rajasthan. and we find that Fujas-
than figures last in the ist. I find
that Rs. 16-8 crores has been allotted
to Rajasthan by way of development
plans under the Five Year Plan.
Looking to the extensive area and the
large population, this is a drop in the’
ocean,

For want of time, I do not want tc
give the figures as to how Rajasthan
suffers in education. health, commu-
nications and industrial development,
but I would draw the attention of the
Planning Commission to the tnoral
and legal responsibility of the Govein-
ment to give special aid to States like
Rajasthan, Madhya Bharat, Pepsu and
Saurashtra under the financial integ-
ration agreement, and to take such
special methods as will raise the
standard of the people of these areas
on a par with those of other progres-
sive States.

5 pM.

Shri V. B. Gandhi (Bombay City—
North): I shall confine myself to the
consideration of only one aspect of
the plan, namely the inflationary as-
pect. I shall begin by asking the
Question: “Is there going to be In-
t‘?tmn in this country as a result of

e implementatnon of this plan?”
The answer is “no”—not as far as
we can see today. We Delieve that
inflation of any serious kind is avoid-
able. We believe that there are
features inherent in our economy
which will enable us to do that. And
yet it is an opinion widely held in
this country that inflation :is inevit-
able if this whole plan 1s going to
be implemented. There are also
people in this country, whose opinion
on this question, the House will do
well to give attention to. I feel there-
fore that we shall be doing well if we
examine fully our vosition visa-vie
this prospect of inflation. It can be
stated at once that so far as the pre-
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sent scheme of the Plan is cqucerned.
we do not expect any very eserious
degree ot inflation to arlse, and it is
also possible to see that such inflation
is not allowed to arise. We shall how-
ever grant that from any major effort
of this kind, some degree of inflation
1s inseparable. Any major effort like
that, for Instance, of war production
or the present eflort of national re-
construction, i bound to have some
inflationary result. We might also
add here that a mild and gradual in-
flation is afer all not bad for business
or for investment. Finally we must
say that any conclusion that we are
arriving at here is bound to be a ten-
tative one, for, the actual result of the
implement.ation of the plan is three
years hence, and it is not possible to
forezee ail the situations that may
intervene in the mean-time. We teally
do not expect that our present calcula-
tions are likely to be very seriously
disturbed in the next three years, for
we know that these calculations have
been arrived at, at a time which
comes after devaluation. and after the
Korean war, and at a time when
fairly stable conditions are prevailing.

Let us now examine the facts and
figures underlying this Plan. This
Plan envisages a total expenditure of
Rs. 2,089 crores. Now this is a very
large amount and is obviously more
than what we would ordinarlly have
expended. There exactly is the
essence of planning. When w~e ure
planning. we are trying to do some-
thing extra, something over and above
our narmal doing. When we talk of
planning to get up tomorrow. we
usually mean that we want to get up a
little earlier or a little later than
usual. If we talk of planning a
dinner. we usually mean that we are
going to have something special some-
thing that we do not usually have at
our dinner. Now that exactly Is the
essence of planning. But we must
not forget that these very large expen-
ditures, whether they are incurred as
a result of planning or on the ordi-
nary ways of Government, do create
spendable incomes in excess of supplies
of commodities and services on which
these incomes can be spent. and there-
by results a situation ln which the
generation of {nflation becomes un-
avoidable. Let us first see where
we are going to get these Rs. 2069
crores which we propose to
Let us examine whether we can
detect any possible source of informa-
tion in the nature of the sources from
which we are golng to derive these
resources. ‘Briefly. about Rs. 1.258
crores are going to be procurei from
Government sources, the Central as
well as the Stase Governments, from
thelr current revenues, from public
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loans, small savings, funds, deposits
etc. Talking in the language of in-
flation. it can at once be stated that
these sources are very safe sources.
In other words, this source of Rs. 1,258
crores from Government resourres is a
source which offersthe least possibili-
ty of inflation, There is, however, one
exception to this, namely that Rs. 315
crores are going to be raised by public
loans. In the matter of public loans,
it used to be held until some years ago
that they withdraw money from the
hands of the public. and to that ex-
tent, they have a disinflationary etYect.
but now it has been proved that—and
it has also become an accepted pro-
position—Government loans are in-
flationary, because after all these
Government bonds and Governinent
obligations in the hands of the invest-
ors. are as good as money. The
Insurance Companies, for instance. can
turn them over to a Bank and obtain
loans against the security of these
bonds. In this sense, this is the o«mly
one item which is an exception. Then
there are three other sources. There
is a sum of Rs. 156 crores, which has
already been received by way of ex-
ternal assistance. Any external assist-
ance which has come to this country
and which usually does come in the
form of goods and equipment, machi-
nery etc. is a safe source which is dis-
inflationary.

Then there is the third item of 290
crores which is to be made up by
deficit financing. Now, here is an
item that slightly hurts. It has infla-
tionary possibilities—we eannot deny
that—no matter how it is spent., and
still there are certain considerations
which we should also keep in mind.
In the present instance, this amount
has been limited to the amount of ster-
ling balances that can be released
during the geriod. The action as pro-
posed by the Planning Commission is
also characterised with extreme cau-
tion. Now. In the perspective of the
total sum of 2,069 crores. the amount
proposed to be made up by deficit
financing will be considered as relative-
ly small. And even this amount of
290 crores of deficit financing will not
be able to lead to any serious inflation
and the reasons for this view, that we
take, will be seen presently when we
s_l:lall be considering the expenditure
side.

Lastly, the final item in the sources
of resources—the item of 365 crores—
is really the ‘problem item’ because it
is expected to be made up by possible
external assistance. Of course we
can at once say here also...

Mr. Chairman: The hon. Member
can speak about two minutes more and
finish. He has already taken 15
minutes.
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Shrt V. B. Gandhi: If I may have
just ten minutes. Sir. because I have
hardly gone through. I shall try to
be brief and relevant, Sir.

Mr. Chairman: There are so many
others who are anxious to speak. So
e will better finish.

Shri V. B. Gandhi: I shall try to be
brief and relevant, Sir. Anyway, I
will just say one thing in connection
with this item of 365 crores of rupees
which is expected to be made up from
external  sources. Some of
the things that are said in the Report
of the Planning Comimission are not
very clear to us. In several places it
is said that if this external assistance
is not available, we can make it up
somehow by internal borrowing and
taxation and so on. And in one place
the Report says:

“If external assistance is not
forthcoming to the extent neces-
sary, there will undoubtedly be
scope for marginal adjustments.
But a planned outlay of the order
of Rs. 2,069 crores over the five
year period is necessary for main-
taining the rate of growth of deve-
lopment expenditure visualised by
us”.

Now, usually the form in which this
external assistance is received is in the
form of goods, machines, equipment
and soon. It is not as if all the
2,069 crores of rupees were available to
us here in India in rupees, we would
be able to accomplish all that we have
set out to do. We shall need physical
resources for which to some extent we
shall have to depend on foreign
countries, and this relationship between
the financial resources and the physical
resources should be more clearly
brought out in the Report. Here I will
just quote a very small passage from
Prof. Lewis's book on the Principles of
Economic Planning. It is just perti-
nent to this very same qQuestion. It
says:

“The third principle in invest-
ment planning is that investment
must not be planned beyond the
limits of the physical resources
available, no less than the financial
resources. It ls no use plannin&
for 20 per cent. if the steel an
timber available are enough only
for twelve per cent."”

it goes on further.

“It is a common error of Govern-
ments, including our own—the
Government of UK. is intended
to advance so many investment
projects simultaneously when the
available resources of steel,
machinery, cement. labour and so
on are insufficient to cope with
them all. Then there is intoler-
able confusion Many projects are
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started and have been held up at
crucial points, and instead of
having a substantial number of
tinished projects, we get a much
larger number of unfinished pro-
jects, most of which cannot proceed
because the resources they need for
finishing are locked up in other un-
finished projects., It is foolish to
plan for more investment than the
available physical resources will
permit.’

Mr. Chairman: 1 hope the hon.
Member will now wind up.

Shri V. B. Gandhi: Very well, Sir.

I shall only say that the expendi-
ture or the items on which this very
colossal sum is going to be expended
are items, a majority of which are of a
capital nature and, therefore, the ex-
penditure is expected to be inﬂationary.
Yet, because of certain features in-
herent in our economy, we can hope
that we shall be able to withstand the
inflationary pressure to a degree to
which other countries may not be able
to do. I shall only...

Mr. Chairman: I hope
Member will conclude now.

Shri V. B. Gandhi: Very well, Sir. 1
would only say that our congratulations
are due to those who have laboured in
ihis great task, a task which they have
achieved with signal success.

Shri Ramachandra Reddi (Nellore):
Five years after attaining independence,
we are being presented today with a
Five Year Plan. Whatever might be
the defects or the missing links in that
Plan, 1 welcome it inasmmuch as we
have been given a clear picture of
what our national rescurces are. how
to develop them and to what extent. In
regard to the assessment of our re-
sources. I am not sure that the Plan-
ning Commission has been quite correct.
I should, at any rate, suggest that at
the State level and at the Central level,
there are some more resources which
nave to be considered. At the State
level, State after State iz adopting the
prohibition policy, and thereby loss is
incurred. If that amount which is %o
be lost by the introduction of prohibi-
tion can be saved. each State might
get a few crores of rupees to pay
the development of our Industries, to
defray our expenses towards major
and minor irrigation works and so
many other developmental works in
each State. At the Central level 1
have to suggest that the revival of the
salt tax might be able to secure to the
Centre a considerable number of crores
of rupees. If there is no political
sentiment behind it, I am sure that the
Government will ind its way to re-
consider their position and see that the

the hon.
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salt tax is reimposed. 1 have been in
contact with some of the producers of
salt and they have no objection for a
re-levy of the salt tax. And, I am
also confident that the general public
will have no objection for the re-levy
of the salt tax.

As regards the land policy that has
been suggested in the Plan, I am
afraid that the policy is not quite
sound. As a matter of fact, when we
read through the pages of the Report
regarding land policy, we find that
there is8 a lot of confusion that is in-
toodieed into i No doubt, my hon.
friend, Prof. Agarwal has made it a
little bit more clear and that, I think,
is the idea of the Government, rather
the policy of the Government in regard
to the distribution or re-distribution of
land. I am afraid that the Govern-
ment isself do not have a perfect
survey of the economy of the land
sector in this country. I know that
several States do not possess the neces-
sary statistical information. Even the
few that have such information, do not
seemn to have a definite idea about it.
Unfortunately, political slogans and
politics have been introduced mto the
question of land. Everybody knows
that land Is the basis of all develop-

is the basis of satiation of

human wants in this country and as
such that policy should not be treated
in the way in which it is sought to be
treated by the Planning Commission. It
is suggested that an upper limit would
be placed upon land owmership. But
they have not thought of a lower limit
to be placed upon land ownership.
We do oot know what exacty the
family holding will be. We have not
been told wbether that family holding
differs from place to place and whether
by having a uniform policy, it will be
possible to satisfy the pugple in all
parts of the country. Be it Is
ten acres or fifteen acres which s
thought ef as the family holding. 1
would like % mek what kind of ten
acres or fifteen acres will that be,
ay it would be rick delta land or

arid desert or a place which is always
faced with famine conditions. We
must have a deflnite knowledge of the
resonrces and of the productivity of
the soil, and 80 many other conditions
in each,part of India and In each part
of a’StdRe. Without having a definite
economic survey n this particular
aector, it is not possibhle to have a fair
and h&moer idea of the entire situation.
If this is done in a haphazard and hasty
manner, the remedy that is going to be
praposad would probably be worse than
the disease itself, It is sald that 25
ot 30 acres shomld be the upper limit
of each holdlng. We do not know
whether that Umit would satisfy the
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requirements of each family. (Inter-
ruption) Suppose each acre Rives a
net yield of about Rs. 50. If 50 acres
is the limit, probably the owner will be
getting about Rs, 2,500 or about Rs. 200
per month. If that limit is to be
thought of, probably we will be pro-
viding for each family less than what
the mwiddle class man can get. He
will probably be a little higher paid
than the poorest man and much less
than the middle class mai:. I: it the
policy of Government to reduce every-
body to a state which is less than that
of a middle class man? In fact, we
have got very large areas of undevelop-
ed but cultivable land. Should it not
be the policy of Government to take
into consideration to develop all those
areas. and distribute those l:nds
either for price or free of cost to the til-
lers of the soil who are anxious to get
some land to till and earn a living
thereby? We have secured statistics
in our own province, we have got
about six crores of acres of ~aitlvable
land. threce and a half crores of which
is already under cultivation and two
and a half crores of acres of cultiva-
ble land has yet to be brought under
the plough. If these two and a half
crores of acres are brought under cul-
tivation or distributed to the people
either for cost or free of cost, they
must be able to satisfy a large amount
of land-hunger of the landless tilier. In
that view. it must be possible, if we
have a general survey of all the pro-
vinces, to have large areas of cultiv-
able land available and they may be
distributed as a first step. With more
irrigation facilities. whether major or
minor. with better agricultural policy,
which has been in a way suggested in
the Report itself, we must be able to
produce more, and that production de-
pends upon the extent of land that
is brought under cultivation. Large
tracts are still not brought under cul-
tivation. As long as such lands are not
brought under cultivation, it is clear
that we will not be able to secure the
optimum production in this country,
as long as we confine to the existing
land under cultivation.

In this connection I would like to
mention a matter of parochial inte-
restt It may not be strictly par-
ochial In as much as it is llkely to
solve the national problem, namely
the food deficit in this country. I am
speaking of the development of the
Krishna River Valley Project. Unfor-
tunately, it has not found a place in
the Plan. No money has been allot-
ted out of these Rs. 2,069 croves In the
Plan for the Krishna River Valley De-
velopment. As against this scheme.
the letters XYZ have been mentioned
and no amount of money bas been
bown. It may be sald by Govefn-
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ment that estimates are not ready or
that plans have not been finalised.
But may I ask whether in respect of
the Hirakud Project, the Bhakra-Nan-~
gal Project or the D. V. C., the plans
have been completed and ﬂnalised and
whether they know exactly where
they stand with regard to the financial
liabilities in respect of these projects.
When they are not in a position to
find out what exactly they want
in regard to those projects, I
88e why they should not make scme
proviston for the development ot the
Krishna River Valley.

It is estimated that for all the sta-
ges of the Krishna River Valley Deve-
lopment roughly Rs. 300 crores would
be required. For the first two stages,
1t would cost roughly Rs. 200 crores.
If thecy had made a provision of at
least Rs. 200 or even Rs. 150 crores
for the development of the Krishna
River Valley, a good deal of {ood defi-
c1l, particularly in rice, could have
bcens wiped out.  As a matter of fact,
if the Krishna Valley is developed, it
is likely to produce about 50 lakhs tons
of rice. It is pessible that the Govern-
ment might say that the estimate is
wrong. because according to Govern-
ment estimates our lands yield only
800 lbs. of paddy per acre, but our ex-
perience after development ©of tbia
area is that in the delta arcas we cal
produce 2,000 to 3.000 lbs. and in the
more intensively cultivated nondelta
areas we can get not less than 3,000
lbs. per acre. Calculating un that basis
the calculations given by the Planning
Commission are not likely to be cor-
rect. It is therefore necessary that a
correct estimate of the production, as
well as the cost of production, should
be made.

In this connection, I may also sug-
gest that there is no use in entrusting
the Madras States Government with
either the investigation which is now
thought of, or with the execution of
that work. The Government knows
very well how much confusion exists
in the Madras State Government re-
garding this project. There have been
differences of opinion, and even the
differences have also been changing
from time to time. 1t is therefore
suggested that even at the stage of in-
vestigation this Government, or
rather the Technical Committee which
fs now intended to be continued for
some time longer, should pick and
choose their own personnel not_only
for the expedition of investigatiof but
also for the execution of these works.
Before this Five Year Plan is finally
accepted, I hope that Government will
come forward with a decent contribu-
:fon of say Rs. 150 crores to be spent
within the coming flve years. It ie

367 PS.D.

13 DECEMBER 1952

Five Year Plan 2430

only then that the deficit province
which has created a countrywide de-
ficit would be able to stand on its own
resources. That would also avoid the
importation of large quantities of
foodgrains by the Centre from other
countries at enormous cost. Unless
this is taken up seriously and imme-
diately, it will not be possibte either
to clear the deficit save within a
reasonable time Rayalaseema and the
upland areas of other districis which
are always faced with hunger and
famine. The famine conditions which
exist there are not a creation of to-
day. They have been there for over a
century. Neither the British Govern-
ment nor the present Government
have done enough to improve the con-
ditions there. When raint2!! Is scarce
and undependable. it is up to the
Government to improve these major
irrigation sources which would go a
great way to help the food position in
this particular area. If Hydel Power is
also developed—and it is bound to be
developed in a multi-purpose project.
like this—it will also create an op~
portunity for the undeveloped areas
that I have just mentioned to deve-
lop not only their irrigation but their
mineral resources. By that way, a:
large amount of money i:y be col-
lected and that would also bring fur-
ther income to the Government during
even this five year period, by the sale
of lands that are available with the
Government, by imposing a better-
ment levy and by taking into conside-
ration the prospects of Hydel power
and its utility in due course of time.
We are told by the Technical Com-
mittee that the project will give a re-
turn of about 3.5. to 4.5. per cent. But
it will double itself, not to speak of
millions of tons of produce of an ap-
proximate value of Rs. 15.000 millions
calculating at the rate of one ton per
acre and each ton of the valir~ of s
300, which would mean a saving of &
lot of money in the import «t foad-
stuffs, and creation of wealth in the
Country,

T would sav one word more. Sy, Tt
is in regard to socio-economic side of
our defence. With regard to our de-
fence we are finding it necessary to
import all our reaviremen's  from
elsewhere and that indicates our con-
tinued dependence on other countrfes
for our defence requirments for ald
time to come, It is, therefore, very
necessary that this aspect has to be
considered more carefully and what-
ever we are importing from other
countries for defence purposes we
have to get them manufactured in this:
country. This would not only save &
lot of money, but give the members:
of our military personnel an opportu-
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nity to utilise their energy and skitl
for the manufacture of such of those
good3 which are really necessary for
our defence purposes.

Shri S. A. Khan (lbrahimpatnam):
At the outset, I should like to pay my
tribute to the members of the Plan-
ing Commission for having evolved a
scheme for the prosperity of this
country which §s a monument of pa-
tient labour and profound research.
We have before us this Plan covering
all the aspects of o national life.
But without the cooperation of the
people and the active assistance of
<©our administrators this huge scheme,
I feel. will be nothing more than an
idle dream.

1 have very carefully read through
the Chapter which deals with Public
Co-operation and Administration.
“There is no doubt that the Planners
have fully realised the need for over-
hauling our administrative system and
they have suggested diiferent ways
and means of doing it. But the great
need of the day is not merely framing
rules and regulations of conduct, but to
«<reate true and genuine enthusiasm
among our public servants, and at
the same time, to take the people of
this country into confidence. Officials,
unfortunately, are too often inclined
to consider themselves as big bosses,
.constituting themselves into a sepa-
rate class from the common people.
The consequences are that the people
become shy and feel unwilling to co-
operate and to bring their zrfevances
forward. There is no doubt that a
democratic plan can only be imple-
mented with public co-operation.

Those who will be entrusted with
the great task of translating Into
reality the Five Year Plan should be
chosen not only for tleir merit. and
ability but for their democratic out-
look. 1 feel that in order to have some
form of cohesion among the various
Ministries and to avoid overlapping
of authority a Ministry of Economic
Affairs should be created which should
be entrusted with the task of co-ordi-
nating the economic policies of the
Government. The various Minlistries,
#0 far as economic matters are con-
cerned, should be subordinated to the
Ministry of Economic Affairs. It is
not too much %o expect, as far as the
implementation of thls Plan is con-
cermed, that red tape and officialdom
will be minimized. And this Miuls-
try, if it 1s created, will see to it that
trere is the minimum amount of offi-
cial interference, especially at lower
levels. and the minimum amount of
,red-tgpism.
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In this connection I feel that it will
be a good idea to extend the activi-
ties of the '‘Bharat Sewak Samaj'.

Shri B. S. Muorthy: What about the
Ministry of Planning? Should it be
scrapped?

Shri S. A. Khan: What I mean to
say is a Ministry of Economic Affairs
will be able to cover a large area
than this Ministry of Planning. It
will be enlarged.

I was talking about the ‘Bharat
Sewak Samaj. I think it is possible
to extend the activities of the Samaj
to cover a wider field In fact you
can cover the whole net-work of vil-
lages spread all over the country.

And then there is the work in re-
gard to satistics which is being neg~
lected to a large extent at present.
It is necessary that the Planners must
be supplied as far as possible with
correct figures and facts. The vil-
lage officials must be alerted and
made to feel thc importance of he
collection of figures and supplying of
facts to the administrators.

The questions of planning shculd
be treated from a national point of
view and it should be above party
politics. I suggest that the M.P.'s
and ML.A.'s should form committees
and study groups and help the &au-
thorities with useful suggestions 8o
that the work can be carried on
smoothly.

In spite of the fact that the Prime
Minister ‘and other Ministers have re-
peatedly mentioned the Five Year
Plan In their speeches before huge
audiences, the general public 1s com-
pletely ignorant of this matter. And
this is a great drawback. The press
and radio! must play their part in
creating an awareness in the masses,
of which the Prime Minister was
speaking only this morning.

It is well that Agriculture has been
glven priority in the Plan. But with-
out an adequate and regular supply
of water, agriculture will always re-
main precarious. The Planners, having
realised the urgency of this problem,
have increased the allocation of funds.
This includes an estimated expendi-
ture on power as well. The Irriga-
ted area in undivided India was 72
million acres out of a total cultiva-
ted @rea of 298 milllon acres, that is
24 per cent. After Partition the pro-
portion in India felt to 19 per cent—
48 million acres out of 251 million
acres. From these figures it Is obvious
that we have to make up for the loss
of irrigated area. is we can do If
we realize at the outset that large
irri¢ration projects have not ° proved
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an unmixed blessing. If we zoncen-
trate on medium size and smaller
projects, then we can expect qQuicker
returns. This has been tried in Hy-
-derabad and has proved successful.

Then again, in large multi-.purpose
projects there is always the possibi-
lity of wasting public funds, besides
the time factor, which is important
as far as results are concerned. 1
submit that there is considerable room
for economy in the estimated cost of
these projects if the system of exe-
cuting the work through contract is
revised.

As long as we are short of techni-
cians we couid pool the available tech-
nical knowledge by tcransferring tech-
nicians from one part of the cuuntry,
where the work is completed. to an-
other where their services are requir-
ed. This matter could be considered.
In the mean time Government should
encourage technical education by open-
ing more colleges and institutions to
train our young men.

One word with regard to the utilisa-
tion of power expected to be praduced
through the completion of these works.
There is no denying that in sume rgla-
ces in Punjab and Mysore {here has
been an abundant supply of power
without any increase in demand for it.
Therefore we must create a demand in
these areas by encouragiag industries
so that this waste may be avoided.

It is unfortunate that the Planners
have not paid sufficient attention to
the development of industries in this
country. In fact, only 6.7 per cent. of
our total outlay has been allotted to
industry. A major portion of the work
‘of renovation and installation of new
plants has been left to the »rivate sec-
tor. 1 feel it is unwise to expect tco
much from the private sector. It isa
“well established fact that any coun-
try, in order to be free from foreign
-control and foreign influence, must
have an adequate supply of structural
materials. Of these, iron ore is the
most important. We are indeed for-
tunate that in our country. the iron
ore deposits are one of the richest in
the world, containing 60 per cen:. of
‘metal. India has the biggest iron ore
mines in Asia and the total deposits in
the Bihar-Orissa belt ijs estimated as
2,832 milllon tons. This is sufficient to
meet the requirements of the Indian
producers for a thousand years. This
is the opinion of experts, The rich
quality of the iron ore and the near-
ness of the cval mines make it all the
more imperative that we should utilise
‘these natural resources. We must
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encourage basic heavy industries so
that we may be able to stand on our
own feet.

Then, I come to the financial aspect
of the Plan which is most linportant,
1. is estimated that abouf 1,258 crores
will come out of the present taxation
and savings and loans. The rest is to
be met with frgm deficit flaapuing
foreign aid and other miscellaneous
resources. The gap of Rs. £55 crores
and odd should. in my opinion, be fil}-
ed by taking some concrete meuasures
rather than by relying on foreign as~
sistance and other misrellaneous re-
sources, which, at best, are unknown
and uncertain. I suggest, in all humi-
lity, that the Finance Minister should
consider the following measures.

The Small Savings Scheme should
be intensified in rural areas through
Post Office Savings Bank. Due to the
stupendous rise in the prices of food
and primary commodities, it is likely
that a larger measure of =ational in-
come has accrued to the rural sectox.
It is the opininn of experts in this fleld
that these savings are lying in hoards
and cannot be usefully .mployed for
lack of banking facilities. it will be a
good thing if the Post Office could ict
in the same manner as banks ¢o in the
rural areas. I join my friend on the
opposite side in suggesting, iu all
humility again, that this progra mme
of prohibition conid nperhaps be
postponed for a little while. and alsp
that the salt tax should be re-impos-
ed. I feel that there must be fuller co-
operation between the States and the
Centre in the economic field and the
borrowings for the needs «f the S£.ates
must be co-ordinated through a cet:tral
agency, so that the rates of intecest
may not vary from State to State.
Lastly, Sir, and I shall sit down with
this, I suggest that the !arge amount
which is to be paid to the landlords ss
compensation due to Zamindar! aboli-
tion, should be invested in the Five
Year Plan instead of it being paid to
these gentlemen. If this is a gcod
g:lea. I hope Government would c¢onsi-

er it.

Dr. Lanka Sundaram: You may con-
tinue; we like your idea,

Shrl Vallatbaras: So far as the Plan
is concerned, the question of either
agreeing or disagreeing with it is out
of question. It {8 in our bands. :
ther it produces good or bad, 1t has to
be worked out. Whether it Is an -
fliction or it is a conducive element
has to be seen in the future. During
the time of the First World War, there
was an intention that some countries
must resort to planning affairs. After
the First War was over. the-
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dictatorial coun‘ries proceeded with
tbe planning of their own, and ibe de-
mocratic and the capitalist cuuntries
were simply looking at them and never
started the initiative. During the Se-
cond World War, there was an a‘tempt
an the part of the capitalist or demo-
cratic countries to have some plan-
ing and every country began to say
that “our post-war aim is this or
that*. That is how the idea of plann-
ing began to spread througbout the
whole world. Even in India, during
the course of the Second World War,
there were several attempts on the
part of the Government to state what
their aims in the post-war period
were. There were several attempts
made at some planning. E€&ven bufore
1930 there was a start to find out some
plan for this country and polstical par-
ties as well as the Government were
having some notions about them; but
they did not materialise for abcut two
decades. Afterwards, when the post-
war alms were discussed, there were
some public attempts as Sovernment's
attempts were not fruitful. The chance
went to the Congress Party who insti-
tuted this National Planning Commit-
tee and proceeded with the -work. The
political events were unfav.ucable to
a further progress in the dircction.
The Centre was in the hands of an
alien power. There was no control
over the internal or the external poli-
cles of this country. Subseguently,
these two important factors had to
emanate to pave the way for a su.cess-
ful attempt to show at least that the
framing of a planning system was
possible. The country got itself freed
and became independent. Now the po-
wer is absolute in this country. i1 has
got full control over the internal and
the external oolicies. So any planning
that can be thought of can Le thnught
only on the efficiency of the fcreign
pclicy or the internal policy that is to
be pursued by the Central Govern-
ment. It is only after these'two ele-
ments had appeared in this country
that we heard a Draft Plan is being
ushered in. The Draft Plan was after
all a conception, It was in the forma-
tive period. It had not the bo!dness
to state what its economic c¢cntents
were; it had not the boldness to as-
sert what it will achieve; but it was a re-
gular and real attempt just to show,
fust to tell the country that there is a
plan being put forward for working in

e future. During the last 18 munths,
the Planning Commlssion’s intellec-
tual heads have planned iogether and
produced this flnal Plan. This final

lan, of course, is a bit improved over

e Draft Plan: it has got to shcw
what it is going to do. Now, there is
practically no time after the introduc-
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tion of this Plan in the Parliament for

newspapers, journalists, vconomlsts or:
public men to express their opinions

frankly. One of the leading papurs of’
South India—the Hindu—was not able-
to express its opinion on an important

aspect of the Plan, i.e. the agriculture

or the land reforms section. The Eas--
tern Economist, Delhi, also reserves ®&-
portion of its analysis of the Plan for

one more month because it was.
brought to light very recently, aud it

could not be successfully worked out,

So. tmportant sections of the public

are not able to express their final opl--
mons or heir studied opinions.

Whatever that may be, the Plan is.
before us. The Plan, of c¢yurse, is a-.
long-felt need. It is urgent. We want
a Plan. Whather it is good or bad, we
want it ond so the Plan is before us, .
but we are now the criticising ele-
ments. There is one major party which
has got control over the entire situa-
tion. and we in the Opposition are-
granted the chance to make some re-
marks because they can then hLave the-
benefit of hitting at the Opposition in.
some manncr or other. But, a sentible
apprectation of the situation would be
that politics and parties must be for-
gotten when we come to decide the
fate of 350 million people for ages to
come or centuries *o come. It is only
a Plan but we have to see what others
say about us. (Interruption). I am:
happy that whenever Members begin
to express their views, there is a sense
of inward enthusiasm, some inward
vuice is speaking and stimulating them
to some sort of expression. but I would
teil them that this is not a moment
for laughter. If what you really ex-
perienced some two or three years be-
fore really sticks to your mind, you
have to be a bit moce serious. Now, it
is a question of life and death for the
poor people There are 35 crores whose:
condition you really know. During the
British period there was a sort of
chaos and disaster on the wvconomic
and social life of the people by which
haltstarvation or 75 per cent. starva-
tion became a permanent fuoature.
Then scarcity began-—scarcity of every-
thing. money. food. convenience and
all necessities of life. And during the
last five years that half starvation be-
came confirmed, scarcity became con-
firmed, and it is an admitted fact that
during the five years the entire nation
has been undergoing some sort of star-
vation and some sort of privation.
Planning now is only a cansolation
measure to wipe out the tears of the
several crores of people in this coun-
try., “Don’t weep hereafter. Don’t
think you are being left abandoned,
but in the course of 29 years, I am go--
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ing to double your income, and at the
end of 25 years see whether I have
succeeded or not.”—that is the sense
:vhlch the Planning Commission gives
0 us.

80, in one of the paragraphs of this
very big and voluminous teport, it is
stated that in the next 25 years,—i.e.
by 1977 when many of us may not be
alive, and if we continue to live, we
may be highly imbecile-—~see what the
Plan is really going to give in concrete
measure. Astrologers, of course, may
very well predict, but not scientific
men, and people of common sebnse
listen to these. We are in a despair
more or less. We are unable to say
anything against this Plan because
there will be a hue and cry. After all,
there is the Plan and people should see
whether they are backing it. On the
other hand, we cannot shut our nouth
but should be a bit frank. This Plan
is really no plan—it is a bold leap.
not into the darkness and misery of
the people, but I do not know into
what. It is highly impracticable. Its
noble aspiration is almost impracti-
cable of achievement. But, we will go a
little bit further. What is there in it?
It is not a plan. Simply a plan is there
just to make a farcical exteinal pat-
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tern. Is it a plan in the reguiar senas
affairs? No. (Interruption). This is not
which we read in the books and litera-
ture relating to political and world
a Five Year Plan, but a Five Year
of the Plan, instead of coming every
Budget: In the course of the period
year before us for grants, this is a
consolidated grant asked for from us
for filve years. But I am not surpriled
at our friend's remarhs.

very {ew who might have read. the
others would he sieeping

two volumes, in this chilly, freezing,
shivering cold season.

6 P.M.

Dr. Lanka Sundaram: YHow many
have kept it under their pillows?

Mr. Chairman: It is now six o'clock.

Shri Vallatharas: I have got my
own time. and I shall continue to-
mOrrow.

Mr. Chairman: The House will now
stand adjourned till 10 a.m. tomor-
row.

The House then adjourned till Ten
of the Clock on Tuesday, the 168th
December, 1952,





